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LOK SABHA DEBATES

LOK SABHA

Wednesday May 4, 1988/Vaisakha 14, 1970
(Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
[English]

lllicit Trading in Explosives

*939. SHRI SRIHARI RAO:
SHRI M. RAGHUMA REDDY:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are aware of
the reports about illicit trading in explo-
sives and violations of the Indian Explo-
sives Act, 1884 and the Indian Explosive
Substances Act, 1908; and

(b) if so, the steps taken or contem-
plated including amendments to the said
Acts with a view to curb these illegal
activities?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHIDAMBARAM):
(a) Yes, Sir.

(b) Adequate provisions exist to deal
with criminal acts involving explosives both
in the Explosive Substances Act and the
Explosives Act and there is no proposal to
amend either of these Acts, in this regard.
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SHRI SRIHARI RAO: Mr. Speaker. Sir,
there has been rampant use of explosives

by way of country-made bombs by
anti-social elements and village factions.
The enforcement of these Acts has not
been satisfactory. What are the special or
additional steps taken to prevent misuse of
explosives for criminal purposes or any
special squad recruited to detect all these
cases of explosives.

SHRI P. CHIDAMBARAM:  Sir, the
enforcement of these two Acts is with the
State Governments and the Union Territory
Administrations. There has been some
laxity in some States in enforcing these
Acts. We have, from time to time,
emphasised that the State Governments
should not be lax in enforcing these Acts.
We shall do so once again. But really it is
the State Government which must enforce
these Acts.

SHRI SRIHARI RAO: My second
supplementary is this. In all criminal cases
where country-made bombs are used, a
very intensive search and investigation of
the places where these country-made
bombs are manufactured has to be done.
But, at the present moment, this is lacking.
A serious view has to be taken. Will the
Central Government issue instructions to
all the State Covernments to report cases
under the above Acts and the action taken
by the State Govermments also?

SHRI P. CHIDAMBARAM: We have and
we shall in future also. Really, it is for the
State Government to enforce these Acts
strictly.

SHRI M. RAGHUMA REDDY: Sir, the
Hon. Minister has agreed that the present
provisions are sufficient to deal with the
criminals. May | know from the hon.-
Minister as to how many such cases have
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been registered, how many. persons have
been brought to book and what action the
Govemment has taken so far including the
State, Central and the Union Territory
Administrations?

SHRI P. CHIDAMBARAM: The hon.
Member will kindly appreciate that there is
no Central place where these figures are
compiled upto date. Each State enforces
these Acts and registers cases. But, if the
hon. Member asks me a question about
any particular State, | will collect the
information from that State. But there is
no Central place where we collect and
compile this information. It will take a lot
of time for me to ask all the States to give
the full information.

Visit of U.S Defence Secretary to India

+
*940. SHRI SHARAD DIGHE:
SHRI SUBHASH YADAV:

Will the Minister of DzFENCE be
pleased to state:

(a) whether the U.S. Defence Secretary
visited India during April, 1988;

(b) if so, the purpose of the visit;

(c) whether he met the Indian leaders;
and

(d) if so, the outcome of the talks?

THE MINISTER OF STATE IMN THE
MINISTRY OF DEFENCE (SHRI SONTOSH
MOHAN DEV): (a) to (d). The US Defence
Secietary, Mr. Frank C. Carucci, visited
India from 4th to 6th April, 1988 as part of
the ongoing high level dialogue between
India and the USA on different areas of
b faterii cooperation. The US Defence
Secretary also called on the Prime Minister
and held talks with the Raksha Mantri.
Discussions on bilateral cooperation in

' defence focussed on the transfer of

technology in mission areas and acquisition
of training aids. The situation in South and
South West Asia was also discussed in the
light of current developments and the two

Oral Answers 4

sides exchanged views on international
issues of mutual interest.

SHRI SHARAD DIGHE: Mr. Speaker,
Sir, in the answer it was stated that
discussions on bilateral cooperation in
defence focussed on the transfer of
technology would in mission areas and
acquisition of training aids. | would like to
know specifically one thing. Before the
Detence Secretary arrived here, there was a
lot of talk that the transfer of technology to
India to facilitate indigenous production of
F-5 Fighter-cum-Trainer Jet was also to be
discussed in these talks. May | know
whether this subject was discussed and
any commitment has been made by the
USA in this regard?

SHRI SONTOSH MOHAN DEV: This
particular subject was not discussed and,
therefore, the question of commitment
does not arise.

SHRI SHARAD DICHE: My second
supplementary is whether it was discussed
that, after the withdrawal of the Soviet
troops from Afghanistan, there would be
no need for supply of arms to Pakistan
according to the Indian view, whether this
point of view was put before the Defence
Secretary and if so, what was his reaction.

SHRI SONTOSH MOHAN DEV: We did
express our concern about the military aid
which 1s being given to Pakistan by the
USA and we also tnied to impress that, in
view of the present withdrawal of the
Russian troops from Afghanistan, the need
for supply of different equipments was not
at all there. He gave a patient hearing. No
reaction was there, but subsequently in the
Press Conference he reiterated that their
relationship with Pakistan was
long-standing that they would continue to
give the supply. This is the reaction we
have got arter his Press Conference.

SHRI SUBHASH YADAV: May | know
whether there has been any improvement
in the relations between the USA and India
after the visit of the U.S. Defence Secretary,
particularly with regard to their policy of
strengthening Pakistan with supply of
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sophisticated arms which are being given
to the terrorists?

SHRI SONTOSH MOHAN DEV: During
the discussion with the Raksha Mantri as
well as the Prime Minister, it was told that
we have got enough proof that Pakistan is
supplying some sophisticated arms to the
tervorists. He said that he would bring it to
the notice of Pakistan. This was the only

thing. But we have expressed to him that
sophisticated arms which are coming to
the terrorists in Pakistan are being given
from Pakistan and we have got enough
proof about it.

SHRI C. MADHAV REDDI: Has it been
brought to the notice of the Defence
Secretary of the U.S., since he was going to
Pakistan after he came to India, that the
supply of sophisticated arms such as
AWACS and Stringer missiles to Pakistan
will upset the balance of power in this
region and that India strongly protests
against this type of supply to Pakistan,
particularly after the Geneva Agreement
and if so, what was the reaction of the U.S.
Secretary of Defence?

SHRI SONTOSH MOHAN DEV: We did
express our worries and our unhappiness.
But in a Press Conference in Pakistan the
U.S. Defence Secretary has reiterated that
the commitment given by his predecessor
to Pakistan will be kept up.

SHRI G. C. SWELL: i would like to
know whether we talked turkey with Mr.
Frank Carlucci or whimpered about the
American intended supply of E3A Sentries
to Pakistan, now, according to reports,
with the addition of aerostats. Did we also
talk to him about their supply of fire-finding
radar to Pakistan which had led our former
Chief of Staff to say that he changed his
mind from the French Sofma gun to Bofors
Howitzer! Did he show concem for our
concemn or did he treat them all as
hallucinations? If he had showed some
concern, then how is it that next day, next
door, he went to Pakistan and said that

they would get all the AWACS aircraft they
needed?

VAISAKHA 14, 1910 (SAKA)
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THE MINISTER OF DEFENCE (SHRI K.
C. PANT): Sir, so far as the Airborne Early
Waming’ System is concerned, there was
an exchange of views and our
understanding is that the United States has
taken no decision in this matter yet.

And in so far as other specific items are

-concemed, the particular one- which is

referred to by my Hon. friend, there have
been some discussions, some talks with
the United States of America.

SHRI BASUDEB ACHARIA:  Sir, may |
know from the Minister whether this
particular aspect of supplying sophisticated
arms and amming Pakistan, which will
definitely affect the balance of power in
this region, after the press conference of
the Defence Secretary where he reiterated
that supply would be maintained and
United States would continue to supply as
per the agreement - the Government have
taken up this matter with the United States
of America.

SHRI SONTOSH MOHAN DEV: During
the visit of Mr. Carlucci, the Raksha Mantri
during his discussion expressed his
unhappiness about arming Pakistan with
sophisticated weapons. And he also said:
"in a developing country like ours, our
preference is more for development work
than spending money for defence
purposes. And because Pakistan is being
armed with certain weapons which is
threatening our security, we had to spend
money for our defence preparedness.” And
these views have also been expressed by
the Prime Minister during the discussion.
Unfortunately, | think, after his press
conference in Pakistan, this has no bearing
on US because they-continue to give arms
aid to Pakistan because of their. special
relations with them. Our diplomatic efforts
to dispuade them for giving such weapons
to Pakistan will continue. It is a continuous
process and | am sure, that it is continuing,

Amendment to Arms Act

*942. SHRI DIGVIJAY SINH: Wil the
Minister of HOME AFFAIRS be pleased to
state: .
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(a) whether the amendment of 1982 in
the Arms Act, 1959 restricting the
ownership of licensed arms per person to
three weapons only brought about a
reduction in crime or in the illegal
possession of unlicensed weapons; and

(b) if not, whether Govemment
propose to amend the Act and allow.
genuine sportsmen to own more than
three weapons?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHIDAMBARAM):
(a) and (b). A statement is given below.

Oral Answers 8

STATEMENT

Under the amended provisions of the
Arms Act, 1959 no person can be licensed
to acquire, possess or carry more than
three firearms.  This restriction was

_imposed mainly because there was no

ceiling on the number of firearms that a
person can be licensed to hold under the
old provisions of the Act. The ceiling was
fixed at three having regard to the various
bonafide requirements of a person for self
protection, crop protection or sport, etc.
However, members of Rifle Clubs are
permitted to use a .22 bore rifle for target
practice as a fourth weapon. Further
concessions were given to target shooters
who have attained certain standards as in
the statement given below. At present the
Government do not consider it necessary
to propose any further amendments to the
Act in this regard.
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SHRI DIGVIJAY SINH: Sir, | need your
patronage. Here the Question (a) is a spe-
cific question that whether this amend-
ment has brought about any reduction in
crime or in the illegal possession of unli-
censed weapons. The specific question.
In the statement, there is no answer to this
specific question. May | ask for the answer
to this specific question?

SHRI P. CHIDAMBARAM: Sir, as | un-
derstood the thrust of the question, the
question was (a) whether the amendment
restricting the ownership of licensed arms
per person to three weapons only brought
about a reduction in crime, and (b) if not,
whether Government propose to amend
the Act and allow genuine sportsmen to
own more than three weapons. Sir, | do
not believe that sportsmen commit crimes.
The thrust of the question, as | understood,
is, why are sportsmen being restricted to
three weapons and is it because of crime?
The answer is that we have restricted this
by an amendment made in 1982 having re-
gard to the bona fide requirement of the
person for self-protection, crop protection
and sports. But we are allowing sportsmen
to use a .22 bore rifle as a fourth weapon
over and above the three weapons. There
is really no connection between sportsmen
being restricted to three weapons only and
crime and | am sorry if Hon. Member feels
that | have not answered that directly, |
wish to take this opportunity to answer
him. We do not believe that sportsmen
are connected with crime.

SHRI DIGVIJAY SINH: It is not only the
sportsmen who have licensed weapons but
the other people can also have for crop
protection and self-protection. Therefore,
may | once again ask the Minister to reply
in ‘yes’ or ‘no’ has this amendment of 1282
where the main thrust was to curb illegal
possession of arms and proliferation of
arms brought about red. ~tion in crime?

SHRI P. CHIDAMBARAM: It would be
difficult to answer a question of that nature
by ‘ves’ or ‘no’. The amendment was
made in 1982 in order to ensure that peo-
ple do not have a large number of arms.
This is restricted to three arms and for
bonafide sportsmen and members of Rifle

VAISAKHA 14, 1910 (SAKA)
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clubs there is a provision to use a fourth
weapon. It will be difficult to answer a
question of that nature and establish a di-
rect cause and effect relationship between
possession of arms and crime. But | sup-
pose if people are allowed to hold any
number of arms there is certain proneness
to more crime.

SHRI CHANDRA PRATAP NARAIN
SINGH: When the amendment to Arms
Act was introduced in Parliament in the
preface it was said: ‘to curb terrorism’. So
if | remember right this Act was amended
to curb crime and restricted three arms per
individual. So what the Member has asked
must be answered. Part (b) of the question
about sportsmen is a different question. |
would like to know did this Act as thought
upon by the Department curb terrorism
and crime in India and secondly do you feel
that an individual cannot protect himself in
india and the Police or the Department of
Home are doing a better job?

SHRI P. CHIDAMBARAM: We have
taken into account the need for individuals
to possess Arms for crop protection,
self-protection and for sports. Having re-
gard to all this Parliament in its wisdom
amended the act and placed a ceiling of
three fire-arms per person. | do not have
any empirical data to prove or disprove
that this directly resulted in curbing crime
but | tend to believe that restriction on the
number of arms which a person can pos-
sess certainly does have an impact upon
crime. As | said earlier it is not possible to
answer a question in a simplistic fashion as
‘yes’ or ‘no’. As regards the second part of
the question we think it is the duty of the
State to protect citizens but if citizens want
fire-arms for self-protection the Act recog-
nises their right to possess fire-arms for
self-protection.

SHRI CHANDRA PRATAP NARAIN
SINGH: _ | asked whether in the Act or in
the Bill when it was introduced is there a
sentence that it is being introduced to
amend the Arms Act to curb terrorism?

SHRI P. CHIDAMBARAM: | do not have
a copy of the statement of objects and rea-
sons of the amending Bill but the Long Title
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to the Bill does not make any reference to
this. If the hon. Member wants | can look
into the statement of objects and reasons
and let him know.

[Translation]

MR. SPEAKER: Mishraji, you believe in
non-violence. What question you want to

" ask?

4

SHRI RAM NAGINA MISHRA: Sir, I am
not concermned with the number of the li-
censes of fire-arms issued to sportsmen. |
am interested in licenses being issued to
general public. With my personal knowl-
edge | can say that in Tarai region of Pilib-
hit district and in my region and in Deoria
and Gorakhpur districts of U.P. licenses of
fire-arms have been managed from Bihar
and Punjab illegally. There is a rule that
arms brought from another State should
have their entry in home State also, but
there is no entry of such weapons. Would
the Minister of Home Affairs propose to
conduct an investigation regarding the
number of fire-arms in the possession of
the people in Terai region of Gorakhpur,
Deoria and Pilibhit districts which have
been licensed by the State Governments of
Bihar and Punjab. My second Question is
also related to the first one. Sir, district
magistrate has got the power to issue li-
censes for fire-arms. | would like to know
the names of the two collectors of Bihar
and Punjab who are minting money by
way of issuing licenses to the people of
Uttar Pradesh illegally. | would like to
submit that the hon. Minister should make
efforts to frame such rules so that people
may not manage weapons illegally because
illegal arms are being used by the criminals.

MR. SPEAKER: It does not fall under the
scope of the question and you go on
speaking.

SHRI RAM NACINA MISHRA: My
Question has not been replied.

[English)

MR. SPEAKER: Do you think you can
answer this question?
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SHRI P. CHIDAMBARAM: The power to
issue licenses for non-prohibited bore rests
with the State Governments. | am not
denying that there are a large number of
unlicensed arms in various States. We
have repeatedly emphasised upon the
State Governments that they should take
strict action in respect of unlicensed arms.
| am aware of the Terai region’s problems.

We have told the U.P. Government. We
shall do so again.
[Translation)

SHRI RAM NAGINA MISHRA: Sir, a

collector in Bihar has granted a license for
firearm to a person of U.P. and a collector
in Punjab has granted a license to a person
belonging to Pilibhit.

It does not fall within
You may ask

MR. SPEAKER:
the scope of the question.
another question.

SHRI RAM NAGINA MISHRA: | would
like to know whether he proposes to con-
duct an enquiry into it or not? lllegal pos-
session of firearms is giving further rise to
the terrorism.

[English]
Performance of Canadian Heavy Water
Reactors
+

SHRI G. S. BASAVARAJU:
SHRI S. M. GURADDI:

*944.

Will the PRIME MINISTER be pleased to
state:

(a) whether Canada has discovered a
design flaw in the Heavy Water reactors in
Canada;

(b) if so, whether the Canadian heavy
water reactors operating in India have also
been affected;

(c) if so, to what extent;

(d) whether Canada is now modifying
the system to switch over to four garter
springs in place of two for safety reasons;
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(e) whether Canadian heavy water reac-
tors operating in India will also be modi-
fied; and

(f if so, yo what extent these defects
have been removed in the Indian Heavy
Water Reactors?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE DE-
PARTMENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS AND
SPACE (SHRI K R. NARAYANAN): (a) to (f).
A statement is given below.

STATEMENT

(a) to (f). The design flaw detected in
Canada relates to the garter spring system
which separates the concentric coolant
tubes from the calandria tubes. The earlier
design provides for two garter springs
which were observed to have shifted from
their original position over a period of
time. The system is being modified to
provide four garter springs in place of two
in the Canadian reactors.

The Indian Pressurised Heavy Water
Reactor units at Rajasthan and Madras also
have two garter springs in each channel
separating the coolant tubes from the Ca-
landria tubes. Remote techniques have
been devised indigenously to locate the
precise position of the garter springs in the
coolant channels and to move these garter
springs back to the original position, if
necessary. These techniques have been
utilised recently in Unit 2 of Madras Atomic
Power Station prior to commissioning to
ensure that the garter springs are at the
correct position. From Narora onwards,
the design has been modified to provide
four garter springs.

SHRI G. S. BASAVARAJU: Mr. Speaker,
Sir, there is no specific answer to my ques-
tion. The Canadian heavy water reactor, in
which they have found a flaw in Canada,
has been replaced with certain modifica-
tions.

.l would like to know from the hon.
Minister whether similar reactors working
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in Rajasthan and Madras do not have the
same defects. [s the Government consid-
ering to modify the reactors as per the new
Canadian specifications? |If it is not so, |
would like to know the reasons.

SHRI K R. NARAYANAN: We have not
modified the reactors in Rajasthan and
Madras simply because they have not pro-
vided any problems. Apart from that, we
have indigenously devised a technology for
detecting the actual position for the garter
spring and also a technology to reposition
it correctly if it has shifted from the original
position. We do not expect any problems
there.

As | said, as regards Narora, we have in-
troduced four garter springs just as Cana-
dians have done. But we have developed
this on our own because we had no access
to Canadian improvements in technology.

SHRI G. S. BASAVARAJU: What about
Madras and Rajasthan reactors?

SHRI K R. NARAYANAN: | have said
that Madras and Rajasthan reactors are
working on two garter spring system. They
have produced no problem. If they pro-
duce any problem, we have developed the
technology of repositioning the garter
springs.

I would like to add that — the hon.
Member knows -- this spring goes around
the coolant channel to keep it in the right
position. Even if there is some slight shift,
it is not likely to lead to any kind of serious
damage. What is important is the correct-
ing method. We have developed that. In
all the future reactors we would have the
improved design.

SHRI G. S. BASAVARAJU: My second
supplementary is: What is the total num-
ber of Canadian heavy water reactors op-
erating in this country¢ Does the Indian
Govemment propose to install the Cana-
dian reactors at Kaiga which is under pro-
cess in Kamataka?

SHRI K R. NARAYANAN: There are, at
present, four reactors of the pressurised

heavy water type operating in the country.
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Narora is also on same type of design and
technology. The future reactors are also
primarily based on this, though, as the
hon. Member knows, we are- going into
other types of breeder reactors.

There is also.a likelihood of our getting
the Soviet reactors which are of a different

technology.

SHRI RAM SINGH YADAV: May | know
from the hon. Minister whether the atomic
power plant which was installed in Ra-
jasthan Kota in 1973-74 was expected that
both its units could function regularly but
No.1 unit has not been generating power
since 1987 and its generation was ex-
pected to be 200 MW but it is less than
one-fourth of its capacity? Similar is the
case with heavy water reactors which is
being planted at Kota. So, could we infer
that the technology with regard to the
atomic power plant which has been pur-
chased from Canada had been found de-
fective and not uptodate? What step has
the Government taken when it was found
that the atomic power unit No.1 at Kota
was with defective technology? Then, why
did the Govemment enter into the contract
to purchase the technology of heavy water
reactors from Canada?

SHRI K R. NARAYANAN: Rajasthan |
reactor was a prototype reactor which was
got introduced with the Canadian technol-
ogy, when .the Canadian technology itself
was not fully developed and that is why we
call it a prototype reactor. It has been
working well but it showed one defect in
the sense of leakage in the end-shield; this
has been plugged by our technologists, we
have to re-rate it into 100 MW capacity as
a matter of caution so that there may not
be any kind of danger. As | said, sinte
then, we have developed the technology
ourselves and that is the kind used in Ra-
jasthan-2, Madras and Narora. Madras and
Narora are based on this improved tech-

which not only meets our needs
and avoids any sort of danger, but we con-
sider them as some of the safest reactors in
the world.
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Liquid Propulsion Centre at
Mahendragiri
*947. SHRI N. DENNIS: Wil the

PRIME MINISTER be pleased to state:

(a) whether there is proposal to expand
the Liquid Propulsion Centre at Mahendra-
giri; and

(b) whether Government propose to
convert this centre into an independent
unit?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE DE-
PARTMENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS AND
SPACE (SHRI K. R. NARAYANAN): (a) and
(b). A statement is given below.

STATEMENT

(a) The Liquid Propulsion Test Facilities
(LPTF) at Mahendragin are a part of the
Indian Space Research Organisation (ISRO)
and presently comes under the Liquid
Propulsion Systems Centre (LPSC) of
ISRO/Department of Space. At present
the working LPTF is directed towards on-
going projects/programmes. The existing
facilities at Mahendragin will be augmented
appropnately where necessary, to meet the
future testing requirements in the context
of development of advanced liquid
propulsion systems.

{b) The question of converting the Test
Facilities into an independent autonomous
unit does not arise, since it is a major ISRO
Facility mainly catering for the ground
testing of Liquid Engine stages and subsys-
tems developed for the Indian Space Pro-
gramme. It thus forms a part of the facili-
ties set up for supporting a well integrated
Programme.

SHRI N. DENNIS: Mahendragiri, the
southem part of the Western Chats, 10
kms. from Kanyakumari, has been selected
as a suitable place for the new activities of
liquid propulsion technology, for space and
missiles in our country. Mahendragiri has
been given only a sub-centre status. It is
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only a test site. This hampers the growth
of new technology. For the growth and
development of this technology, Mahen-
dragiri should be made’ as an independent
research centre with adequate personnel.
May | know from the hon. Minister
whether the Government could take early
steps in this regard?

SHRI K R. NARAYANAN: Sir, as | have
already indicated in my answer, this facility
at Mahendragiri is a part of the integrated
system of liquid propulsion research and
development and it cannot be separated
from the rest of the research and develop-
ment taking place in this system in other
parts of the country. In other words, it is
impossible to make it an independent
set-up. It is part and parcel of an inte-
grated system of liquid propulsion, part of
which is at Vallimannar in Trivandrum and
the other is in Bangalore. Itis a closely in-
tegrated system. We can augment the fa-
cilities at Mahendragiri which will take
place in due course of time, but Mahen-
dragiri cannot be made into an indepen-
dent establishment.

SHRI N. DENNIS: It is a place of
strategic importance due to its proximity to
the Indian Ocean and other regions. The
nearby coast is an ideal place for the estab-
lishment of a rocket launching base.
Moreover, though the centre is in opera-
tion for the last three years, no industries
or workshops have merged in this locality.
It is gathered that ISRO is keen to assist
the development of industries that would
support the ISRO programme. May | know
whether the Covernment would take early
steps for the implementation of this pro-
gramme in this backward area?

SHRI K. R. NARAYANAN: This area is
certainly a strategic one and it was chosen
as an ideal place for setting up this test fa-
cility after scouring the whole of India to
find a suitable location for this. But as you
know, there is a launching centre not far
away in Thumba and | do not think there is
a case for another launching centre at Ma-
hendragiri. -

As regards industries, ISRO is actually
contracting out to private industries most

VAISAKHA 14, 1910 (SAKA)

Oral Answers 26

of the equipment and components, which
go into the launchers and satellites. | am
not sure whether there are any industries
which could do such jobs near Mahendra-
giri. If there are, no doubt, they will come
within the compass of attention of ISRO,
but certainly | want to tell the hon. Mem-
ber that we employ about 250 to 350 local
people in this test facility and as the space
programme is increasing at a rapid rate,
even the test facility itself would give bene-
fit to the people of the area.

Indo-German Cooperation in Neo-Tech-
nique

+
SHRI S. B. SIDNAL:
SHRI H. N. NANJE COWDA:

*949.

Will the PRIME MINISTER be pleased to
state:

(a) whether Indo-Cerman bilateral co-
operation project studying the neo-tech-
nique activity in the Indian Sub-continent
has yielded valuable data useful in planning
maj or geo-engineering projects like deep
mines, dams and nuclear and thermal
power plants;

(b) if so, whether the Study Report has
been submitted to Govemment;

(c) if so, how many proposals have
been accepted by Govemment; and

(d) to what extent it will help in im-
proving the economic conditions of the
country?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE DE-
PARTMENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY, ELECTRONICS AND
SPACE (SHRI K R. NARAYANAN): (a) Sci-
entific investigations using in-situ stress
measurement have been carried out in un-
derground mines of Kolar gold mines at a
depth of 3 Km and in a number of bore
holes in different parts of the country in-
cluding Hyderabad, Malanjkhund (copper
mine area), Singhbum and in Kamataka
upto depths of 150-350 metres. The pro-
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jects have yielded useful scientific informa-
tion. No engineering applications have
been made at this stage.

(b) A Scientific Report on phase one of
the project was submitted to CSIR in 1983.

(c) CSIR has accepted the scientific re-
sults of the report.

(d) Does not arise at this stage.

SHRI'S. B. SIDNAL: In view of the great
need to provide sufficient water, energy as
also to prevent floods, on which every year
Government have to spend crores of ru-
pees from the exchequer, will the construc-
tion of dams, nuclear and thermal power
plants be given preference as the Commit-
tee has already recommended.

If so, what are the dams and thermal
power plants that would be constructed
and built with the help of West Germany
and to what extent the Germans have
agreed to help technically and financially?

SHRI K. R. NARAYANAN: As | said, this
research experiment has not reached the
stage of application. But we are develop-
ing the technology for tunnelling, finding
out the stress of rocks in areas, etc. so that
we will be able to determine whether the
tunnelling has to take place and how min-
ing has to be conducted, etc. And at this
stage it is too early to say how with the
help of this technology we can determine
the locations of our major dams, mines and
industry. We have not developed to that
stage of technological development with
the help of German equipments and tech-
nology that we have received.

SHRI S. B. SIDNAL: Sir, how many sur-
veys have been conducted by the German
Finance Company and Indo-German
Chamber of Commerce involving 130 ven-
tures during 1985-86 as they have shown
import substitution yielding about 88.89
Crores net inflow of foreign exchange. In
view of this, have any projects been fi-
nalised or studied? What is the Govem-
ment’s stand; whether there is a report or
survey, something should be told. In that
sense may | know from the Covemment
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what steps have been taken for these pro-
jects; or whether there are no projects at
all?

SHRI K. R. NARAYANAN: Based on this
technology, there are some projects in the
sense that the Kashmir Government for ex-
ample has asked NGRI to conduct a survey
in order to enable them to dig tunnels etc.
This is a kind of preparatory thing. But |
am afraid that based on this technology it-
self, it is much too premature to say that
they are going to establish an industry, etc.

SHRI S. B. SIDNAL: At least, whether
they have submitted the report, that could
be told.

SHRI K R. NARAYANAN: | have already
said that we have concluded the first phase
of the experiment which is to find out the
stress in rocks and we have already
reached some conclusions with regard to
tectonic movement of rocks. But, as | said,
this is enough to get indications for such
operations of tunnelling and for mining etc.
but at this stage we cannot say that we can
undertake projects, etc. based on this
technology.

Exploration of Sea Wealth

*951. SHRI VIJAY N. PATIL: Will the
PRIME MINISTER be pleased to state:

(a) whether Government have taken
any special steps recently to explore min-
erals from the ocean;

(b) if so, the work done so far by the
Indian Marine Scientists;

(c) whether Government have come
across interference from any foreign coun-
tries in this exploration work;

(d) if so, the details thereof; and

(e) the new technology being intro-
duced for the exploration of sea wealth?

THE MINISTER OF STATE IN THE MIN-
ISTRY  OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE DE-
PARTMENT OF OCEAN DEVELOPMENT,
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ATOMIC ENERGY, ELECTRONICS AND
SPACE (SHRI K. R. NARAYANAN):(a) to (e).
A statement is given below.

STATEMENT

(a) and (b). The Department of Ocean
Development has been deploying two
oceanographic vessels GAVESHANI and
SAGAR KANYA to explore minerals of the
economic zone and the deep seabed. In
addition, several vessels have been charted
from time to time for this purpose. As a re-
sult of the work done by the Indian marine
scientists, a mine site has been ailotted to
India by the Preparatory Commission for
the International Seabed Authority in the
Central Indian Ocean basin for the explo-
ration of minerals in the deep seabed.

Within the Exclusive Economic Zone,
the marine scientists of the Geological Sur-
vey of India and National Institute of
Oceanography have intensified survey and
exploration activities for locating areas rich
in placer deposits like ilmenite, rutile, zir-
con, monazite, etc.

(c) No, Sir.
(d) Does not arise

(e) For survey and exploration work,
the Department of Ocean Development
has been upgrading the required technol-
ogy from time to time by obtaining most
modem ship-board equipment and by
promoting the installation of new shore
based facilities.

SHRI VIJAY N. PATIL Sir, today there
are a lot of questions for Narayanan ji, but |
hope he will answer-in detail to my ques-
tion which is very important as far as the
mineral wealth is concemed. Sir, it is a
‘ommom knowledge that the mineral
nvealth, whatever is existing on the earth
irface in Indian sub-continent, is going to
de exhausted in the near future. So, we
1ave to explore for the wealth which is ly-
ng at the bottom of the sea. There was a
icheme to purchase about three research
ressels from European countries for con-
Jucting research at the bottom of the sea
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regarding the availability of minerals like
Copper and Molybdenum and other min-
erals so also the research about the flora
and fauna. Here in the statement, it has
been mentioned that two vessels are being
employed. | want to know whether the
third vessel is purchased or not and if it is
not purchased, whether there are plans to
purchase it.

SHRI K R. NARAYANAN: We are plan-
ning to purchase the third vessel.

PROF. MADHU DANDAVATE: If these
are the details, then what would be the
short reply?

SHRI VIJAY N. PATIL: Mr. Speaker, Sir,
we have got a large sea coast, not only on
the Indian main land but also we have got
Islands like Andaman and Nicobar, Lak-
shadweep. Near these Islands we can
have exploration.

We congratulate our Scientists for their
expedition to Antartica. But nothing much,
as was expected had come out of this re-
search. For the last so many years, we are
undertaking this expedition. 1 would like
to know from you what is the outcome,
what are the details of that and what are
the findings other than from the Scientists?

SHRI K. R. NARAYANAN: Sir, the Antar-
tica research has led to...

SHRI VIJAY N. PATIL: | am asking you
about the research done on the sea bot-
tom.

SHRI K R. NARAYANAN: The research
we have been conducting in the Oceans
have resulted in many concrete benefits.
One of the major benefits has been that
India has been proved as a pioneer in-
vestor in the Indian Ocean for the explo-
ration of the mineral wealth. We have
been assigned 1,50,000 sq. kms. as our

own tor exploration purposes.

SHRI VIJAY N. PATIL: That is very less.
According to the intemational standards,
we have to have more command on sea.
Upto 250 nautical miles, we have to go.
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SHRI K. R. NARAYANAN: In the Exclu-
sive Economic Zone also, we have con-
ducted research. For example we have
conducted surveys for the fishing wealth of
the Oceans. We have conducted surveys
for finding mineral deposits nearer our own
shore. Vast quantities of llmenite, Zinco-
nium and other minerals have been de-
tected as existing. We have also picked up
nodules which are being analysed from the
point of view of extraction purposes in our
laboratories.

SHRI ATISH CHANDRA SINHA: |
would like to know from the hon. Minister
whether any rough estimate has been
made about %he availability of different
metals that we hope to get from the poly-
metallic nodules from under the Sea that
has been allotted to us as a pioneer in-
vestor !

SHRI K R. NARAYANAN: How much
exactly there is, to be got from these mid-
Oceans, we have not assessed yet. But all
that we have so far succeeded is to pick up
samples — | think about 40 tonnes - which
are being analysed in our laboratories for
extraction purposes. But we know that we
have through surveys detected large areas
where there are concentration of nodules,
mineral wealth, but the technology of
mining itself has not been fully developed
in the world as a whole. We are develop-
ing it. The technology of mining for com-
mercial purposes has not yet been fully de-
veloped,, though it has been developed at
the laboratory stage. All that | would like
to say is that there are very considerable
resources hidden under the sea and they
can be recovered. They can be processed
and used for economic development.

SHRI E. AYYAPU REDDY: Mr. Speaker,
Sir, was any offer made by the Covernment
of Japan for exploiting the sea wealth of
India or is there any proposal to have col-
laboration with Japan for the purpose of
exploiting our sea wealth? Was any offer
made in the past by the Covemment of
Japan -- there were some Press Reports
that Japan had offered some billions of

money -- for exploiting the sea wealth of
India? Is there any truth in that report; or
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is there any scope for collaboration with
Japan for exploiting our sea wealth?

SHRI K. R. NARAYANAN: There is cer-
tainly scope for collaboration with Japan.
As far as concrete offers are concerned, |
think there are offers for projects concern-
ing fisheries; but concerning the extraction
of mineral wealth, | am not aware of any
offer from Japan.

Fake Arms Licence Racket

*952.  SHRI M. V. CHANDRA-
SEKHARA MURTHY:
SHRI BANWARI LAL
PUROHIT:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Delli Crime Branch has
recently unearthed a racket in forged arms
licences operating in several parts of the
country as reported in the ‘Indian Express’
dated 8 April, 1988;

(b) if so, the number of arrests made in
this regard,;

(c) the details of the illegal arms and
ammunitions recovered from the arrested
persons; and

(d) further action taken in the matter?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHIDAMBARAM):
(a) Yes, Sir.

(b) Three.

(¢) No illegal arms/ammunitions have
been recovered. However, fake arms li-
cences and fake rubber stamps of District
authorities have been seized.

(d) A case under various sections of IPC
and other special laws has been registered.

Sir, with your permission, | would like
to add this. After this answer was fur-
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nished, we have recovered tive arms from
two other persons, not from the three ar
rested persons.

[Translation)

SHRI BANWARI LAL PUROHIT: | would
like to know from the hon. Minister that as
a result of enquiry conducted by the police
regarding the forged arms licenses, how
many forged arms licenses have been
found to be issued and weapons pur-
chased on the basis of these licenses and
also the number of such weapons recov-
ered by the police so far?

(English]

SHRI P. CHIDAMBARAM: During the
raid on one of the accused’s houses, we
have recovered 18 such licences. Seven-
teen licences had the stamp of District
Magistrate, Ferozepur on them, and one li-
cence had the stamp of District Magistrate,
Gurdaspur. We did not recover any arms
from the places raided on that day, or from
any of the three arrested persons. As | had
added to the answer, with the permission
of the Chair, we have recovered five aims
from two other persons whose identity
was established during the investigations.

{Translation)

SHRI BANWARI (AL PUROHIT: Mr.
Speaker, Sir, this is really a matter of con-
cem under the present circumstance since
it has been reported in a newspaper that
the police has recovered a file which con-
tains recommendatory letters from VIPS. |
want to know from the hon. Minister the
names of those VIPs whose recommenda-
tory letters have been found in the file on
the basis of which these people could pro-
cure weapons from Phillaur police ar-
moury. | want the hon. Minister to clarify

the position as it as a matter of concemn to
all of us.

(English]

SHRI P. CHIDAMBARAM: | can hardly
comment on the newspaper reports. | am
not saying everything there is wrong, but
the comect position is that we recovered
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18 fake licences; we recovered round and
oblong rubber stamps. We have arrested
three persons. The persons who were ar-
rested have admitted to the issue of 35 li-
cences. We have established the identity
of two more persons. They have been ar-
rested. Five arms have been recovered.
The matter is under investigation, and | am
sure the investigation will throw up further
information.

{Translation]

SHRI BANWARI LAL PUROHIT: Mr.
Speaker, Sir, | want your protection. There
is no satisfactory reply to my question. My
question is whether the police have recov-
ered a file which contains recommendatory
letters from VIPs. You should ask the Min-
ister to give a categorical reply because it is
a matter of concem to all. How can he ig-
nore such an important question. The
question should be categorically replied
here in the House. | want your protection
in this regard. | have asked a specific ques-
tion whether any such file was recovered
which contaited recommendatory letters
from V.1.Ps. | want to know the names of
those V.I.Ps whose recommendatory let-
ters have enabled people to procure arms
from Phillaur Armoury. How far this news
item is correct?

[English]

SHRI P. CHIDAMBARAM: One letter
purported to be a letter issued to the
Phillaur armoury was seized, and that letter
appears to be a forged letter.
(Interruptions)

Indo-Soviet Meeting for Implementing
the Joint Programmes
+
*953. SHRIMATI BASAVA-
RAJESWARL:
SHRI UTTAM RATHOD:

Will the PRIME MINISTER be pleased to
stzgte:

(a) whether the first meeting of the
Indo-Soviet for the implementation of the
integrated programme of cooperation in
science and technology has been held;
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(b) if so, whether this meeting took
place after signing of agreement between
the two countries;

(c) if so, whatcare the Soviet projects
that will be undertaken; and

(d) by what time the projects are likely
to be completed?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
AND THE MINISTER OF STATE IN THE
DEPARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI K. R. NARAYANAN): (a)
To (d). A Statement is given below:

STATEMENT
(a) and (b). Yes, Sir.

An Integrated Long term Programme
(ILTP) of Cooperation in Science and Tech-
nology between Indian and USSR was
signed in Moscow on July 3, 1987. The
first meeting of the Indo-Soviet Joint Coun-
cil for the implementation of the ILTP was
held in New Delhi on March 30-31, 1988.

(c) A number of projects have been
jointly identified for bilateral cooperation in
the areas of:

—Biotechnology and immunology
—~Materials Science and Technology
--Laser Science and Technology
—-Catalysis

~-Space Science and Technology
--Synchrotron Radiation Scurces
—~Water Prospecting

--Computers and Electronics
—-Mathematics

—Theoretical and Applied Mechanics
--Earth Sciences

--Radiophysics and Astrophysics
--Ecology and Environment
—Chemical Sciences

--Biology

(d) It is a long term programme of co-
operation upto the year 2000. Under this
programme projects will be identified from
time to time and the progress reviewed pe-
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riodically. The programmes are of a con-
tinuing nature.

SHRIMATI  BASAVARAJESWARI:  The
hon. Minister has been pleased to state
that an integrated long-term programme of
cooperation in science and technology be-
tween India and USSR was signed in
Moscow on July 3, 1987, and that a num-
ber of projects have been jointly identified.

Will the hon. Minister be pleased to say
whether a plant to manufacture oral polio
vaccine is going to be set up in India; if so,
when it is going to be set up and what will
be its total capacity? From which countries
are we getting vaccines as on {oday?

SHRI K R. NARAYANAN; Under the
Indo-Soviet Scientific Cooperation Pro-
gramme, there is a plan to set up an oral
polio vaccine manufacturing plant. This
plant most probably will be located in U.P.
in the Bulandshahr District. Already we
have chosen a site for it. The capacity
would be 100 million doses of polio vac-
cine. This collaboration is well on foot. |
cannot say by which date the factory would
be set up, but within a few years it would
be completed and it would be providing
oral polio vaccines to the people. As the
hon. member probably knows, we are im-
porting oral vaccines at present from the
Soviet Union and pilled vaccine from
France and other countries.

SHRIMAT! BASAVARAJESWARI: Is there
any proposal to set up or develop water
prospecting technique to take water upto
the depth of 100 metres? s there also an-
other proposal before the Government to
send our scientists to USSR and Libya on
reciprocal basis and also to have some
training programme to take up identified
joint sector ventures?

SHRI K R. NARAYANAN: There is a
proposal for getting from the Soviet Union
a new equipment for the prospecting of
water called Hydro scope. We have tried
this equipment in several parts of India,
over 20 sites, and we have found that it is
very effective in detecting the presence of
water without boring actually wells. We
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propose to have a joint collaboration in
water prospecting between the Soviet
Union and India. | think it is one of the
most important effective instruments in-
vented so far which would be very useful in
the solution of our water problem. As re-
rds the visits of scientists between India
and the Soviet Union, it is one of the inte-
gral parts of the cooperation. This is an’
agreement covering in every field of col-
laboration. Indian scientists would be vis-
iting the Soviet Union and Soviet scientists
would be visiting India. Not only that, they
would be spending short time or even long
term period for joint research projects.

SHRI UTTAM RATHOD: s there any in
built mechanism or provision in this
agreement, which is a long term agreement
of cooperation in science and technology
with USSR? Is there also any in built ar-
rangement in this that when we start a
project, during this period or after that, if
the latest technology is developed in USSR,
have you made any arrangement to transfer
it or get it transferred to you? Then also if
there is some correction to be done in our
project, have they assured us that they will
make all the spare parts available to us? Is
there also any proposal regarding agricul-
ture and allied sciences?

SHRI K R NARAYANAN: This agree-
ment visualises not only the transfer of ex-
isting technology but also the technology
which would be developed in the future.
As a matter of fact, Indian and Soviet scien-
tists would be jointly developing some of
these technologies for the future; whiie in

the process of development itself, the In- .

dian scientists-would be imbibing the tech-
nology that is transfer of technology would
be constantly taking place in the process of
implementation of these technologies.” As
regards spare parts, | think this is not an
agreement which involved spare parts so
much as developing technologies together
not only spare parts, basic technology itself
would be jointly developed and shared. If
we need spare parts, there is provision for
getting them from the Soviet Union.

As regards the agricultural part, there
are very important bio-technological as-
pects, bio-technological projects, involving
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tissue culture and other agricultural pro-
jects.

Survey for Uranium deposits

*957 SHRI D. N. REDDY: Will the
PRIME MINISTER be pleased to state:

(a) whether an experimental aerial sur-
vey for uranium deposits has been con-
ducted in Rayalaseema district of Andhra
Pradesh; and

(b) if so, the outcome thereof?

THE MINISTER OF STATE IN THE MIN-

ISTRY OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE DE-
PARTMENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS AND
SPACE (SHRI KR. NARAYANAN): (a) Yes,
Sir.

(b) A number of promising uranium
anomalies have been identified in parts of
Cuddapah District of Andhra Pradesh.
Ground checking and evaluation of these
anomalies are in progress.

SHRI D.N. REDDY: May | know from
the hon. Minister whether only aerial sur-
vey has been done or any more tests for
any other minerals have been examined
and if so what are the results?

SHRI KR. NARAYANAN: Not only aerial
surveys were done but they have been
supplemented by ground tests, in order to
establish what they call ground tests, that
is whether actually the minerals do exist in
the areas which have been covered by the
aenial surveys. The results are, that in
Kumool district it has been assessed that
there is an area of around 13640 sq. km.
where there are minerals and in Cuddapah
and also in Anantapur districts some re-
serves have been indicated.

SHRI D.N. REDDY: Has any survey
been done in Veeraboyinapalli of Nalgonda
district, and if so what are the results? |
am asking about uranium.

SHRI K.R. NARAYANAN: That district is
not in the list, unfortunately.
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SHRI M. RAGHUMA REDDY: That has
already been surveyed. Nalgonda has also
been surveyed. You mentioned earlier.

DR. KRUPASINDHU BHOI: What is the
total quantum of mineral reserved found in
this area and what is the geological forma-
tion of uranium if it is found there. | want
to know categorically from the Minister,
what is the percentage of uranium content
in that particular strategic area and the
content.

SHRI K.R. NARAYANAN: | am afraid, at
this stage, it is not possible to decide what
percentage of uranium will be there but
our surveys have shown that great deposits
exist. Itis only after we start exploiting we
will be able to say what percentage of ura-
nium will be present. But it has been es-
tablished that there are fairly rich deposits
of uranium in Andhra Pradesh in Ray-
alaseema districts and also in other places
like Madhya Pradesh and Meghalaya.

DR KRUPASINDHU BHO!: May |
know about the strategic area and the ge-
ological formation.

SHRI KR. NARAYANAN: | am afraid, |
am not able to give that specific informa-
tion.

MR. SPEAKER: Shrimati D.K Bhandari.
Absent.

Question Hour is virtually over.

WRITTEN ANSWERS TO QUESTIONS
[English]

Quality of TV Programmes

*919. SHRI VIJAY N. PATIL: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether recently there have been
reports of a decline in the quality of serials
and other programmes on Doordarshan;
and
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(b) if so, what steps have been taken or
are proposed to be taken to bring about
improvements in TV programmes?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI H.KL
BHAGAT): (a) and'(b). Doordarshan puts
out programmes on a variety of subjects
and themes to cater to various categories
of viewers. Viewers’ reactions to these
programmes, by and large, are favourable.

Improvement in the quality of Doordar-
shan programmes is a continuous process.
Efforts are always made for better planning,
production and presentation.

Coastal Sites for Setting up Thermal
Power Projects

*920. SHRI M. RAGHUMA REDDY:
SHRI PRAKASH CHANDRA:

Will the Minister of ENERGY be pleased
to state:

(@) whether the National Themal
Power Corporation has finalised a plan for
exploring various coastal sites for feasibility
of setting up theral power projects in the
country;

(b) if so, the broad outlines of the pro-
posal;

(c) the sites selected for this purpose;

(d) the funds allocated for the same by
Government; and

(e) the capacity of power generation of
these projects?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY
OF ENERCY (SHRIMATI SUSHILA RO-
HTACI): (a) to (e). The National Thermal
Power Corporation {NTPC) are working in
close coordination with the Central Elec-
tricity Authority (CEA) who have commis-
sioned a study, through M/s Rail India
Technical & Ecanomic Services Limited
(RITES), on the least cost solution in
to transportation of coal to various sites for
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coastal thermal stations. Specific propos-
als could be formulated in the light of the

findings of the study and keeping in view
the availability of necessary inputs.

STD Facility to Tribal Areas of Andhra
Pradesh

+921. SHRI T. BALA GOUD: Will the
Minister of COMMUNICATIONS be

pleased to state:

(a) whether requests have been made
for granting STD facility to some towns lo-
cated in tribal areas of Andhra Pradesh;

(b) if so, the details of such pending re-
quests; and

(c) when these requests will be acceded
to?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) to (c). Yes, Sir. A re-
quest has been received for provision of
STD facility at Polavaram in West Godavari
District in Andhra Pradesh.

Polavaram is a very small exchange. In
view of limitation of resources, Polavaram
has not been included in the Seventh Plan
for providing STD facility.

Cadre Review of Junior Engineers in Civil
Wing of Telecommunications

Department

*922. SHRI HARISH RAWAT: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether cadre review has been con-
ducted in respect of the Junior Engineers of
the Civil Wing of the Department of
Telecommunications as per the recom-
mendations of the Third and Fourth Pay
Commissions;

(b) if so, the outcome thereof and the
follow up steps taken or proposed to be
taken in that regard; and
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(c) if not, the reasons for not conducting
the cadre review as yet?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) to (c). There is no
stagnation in the cadre of Junior Engineers
of the Civil Wing. The promotional
prospects of.the Junior Engineers in Civil
Wing of Telecom Department are for the
time being better than those of Junior En-
gineers in the Ministry of Urban Develop-
ment. In fact, vacancies have been avail-
able which could not be filled up due to re-
sistance of the Junior Engineers to appear-
ing at prescribed departmental qualifying
examination for promotion as Assistant En-
gineer. This issue has now been settled
through the verdicts of Calcutta and
Madras benches of Central Administrative
Tribunal in the year 1987. The process for
holding meeting of DPCs for promotion to
the grade of Assistant Engineers has been
initiated. With this the Junior Engineers
with about 12 years of service as Junior En-
gineer (Electrical) and about 14 years of
service as Junior Engineer (Civil) can expect
to be promoted.

Criteria for Financing Rural Hectrification
Schemes

*923. SHRIMATI JAYANTI PATNAIK:
Will the Minister of ENERGY be pleased to
state:

(a) the present criteria of financing the
rural electrification schemes by the Rural
Electrification Corporation; and

(b) the details of the target fixed by Ru-
ral Electrification Corporation for energis-
ing pumpsets in States during the Seventh
Plan period and the achievements made so
far?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY
OF ENERGY (SHRIMATI SUSHILA RO-
HTAGI): (a) In order to eligible for financial
assistance from the Rural Electrification
Corporation (REC), rural electrification
projects are required to achieve the mini-
mum Economic Rate of Retum (ERR) pre-
scribed for different categories of projects.
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However, no specific ERR has been pre-
scribed in the case of loans for Rural Elec-
tric Cooperative Projects, electrification
projects of Harijan Bastis and Special Loans
for improving the quality of rural power
supply.

(b) A target of energisation of 22,25,885
pumpsets has been envisaged in the Sev-
enth Plan under the rural electrification
projects financed by the REC. The total
number of pumpsets energised during the
first three years of the Plan is 13,43,754.

Handling of LPG by Haldia Port in East-
ern Region

*924. SHRIMATI BASAVARAJESWARI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether there is a proposal under
consideration of Government to ‘allow the
Haldia Port to handle bulk LPG to remove
its shortage in the eastem region;

(b) if so‘, since when the proposal is un-
der consideration;

(c) the main reasons for not clearing the
proposal; and

(d) the time by which the proposal is
likely to be cleared by Covernment?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUM AND NATURAL CAS
(SHRI BRAHMA DUTT): (a) to (d). The In-
dian Oil Corporation has plans to set up
LPC import handling facilities at Haldia
Port to meet the overall shortfall in LPC
availability. The cost of the Project being
within the sanctioning authority of 10C, 1t
was approved by the Board of Directors of
the Corporation in August, 1987.

Shortage of LPG

*925. SHRI N. DENNIS: Will the Min-
ister of PETROLEUM AND NATURAL
GAS be pleased to state:

(3) whether there is a shortage of LPC
for domestic users; and
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(b) if so, the steps taken or being taken
to maintain its supply to consumers with-
out difficulty?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUM AND NATURAL GAS
(SHRI BRAHMA DUTT): (a) A backlog in
supply of LPG refills had temporarily devel-
oped in the last few months in several
markets in the country, on account of
shortfall in the bulk availability of LPG,
apart from movement, industrial relations
and other operational constraints;

(b) With the steps already taken, the
supply situation has since considerably im-
proved. Also, efforts are being made to
maximise indigenous LPG production and
also augment supplies through imports to
the extent feasible. The situation is being
closely monitored by the oil industry with a
view to ensuring regular LPG supplies to
the consumers.

Manufacture of Potable Alcohol Based on
Non-Molasses Raw Material

*926. SHRI YASHWANTRAO GADAKH
PATIL  Will the Minister of INDUSTRY be
pleased to state:

(a) whether Covernment are consider-
ing to allow creation of additional capacity
for the manufacture of potable alcohol
based on non-molasses raw matenial; and

(b) if so, the details thereof and the ob-
jective in view?

THE MINISTER OF INDUSTRY (SHRI J.
VENGCAL RAO): (a) Yes, Sir. Final decision
has also been taken and announced.

(b) Considering the shortage of alcohol
in the last few years, Government has de-
cided to relax the ban, imposed in 1975,
on manufacture of alcoholic drinks, if raw
materials other than molasses are used.
Uist of raw-materials which can

a Press Note, a copy of which is
laid on the Table of the House. [Placed in
Ubrary. See No. LT 6263/88)
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Cess on Salt Production

*927. SHRI DIGVIJAY SINH: Will the
Minister of INDUSTRY be pleased to state:

(a) whether Government have under
consideration a proposal for scrapping the
Central Cess on Production of salt, partic-
ularly in the light of the Dandi March un-
dertaken by Mahatma Gandhi in 1930 and
its recent re-enactment on 12 March, 1988;
and

(b) if so, the details thereof and if not,
the reasons for which Government still
continue to levy Central Cess on produc-
tion of salt?

THE MINISTER OF INDUSTRY (SHRI j.
VENCAL RAO): (a) and (b). Government 1s
not considering any proposal for abolishing
the Central Cess on salt. Cooperative So-
cieties and Private Manufacturers whose
individual holdings are less than 10 acres
are exempted from payment of cess. Sim-
ilarly salt exported to foreign countries s
also not liable to cess. In other words,
cess is levied only on salt manufactured in
areas exceeding 10 acres. Nearly 93% ot
cess is collected from large manufacturers
operating in areas exceeding 100 acres.

2. The proceeds of salt cess, reduced by
cost of collection, are utilised on meeting
the expenditure incurred in connection
with the Salt Organisation, development of
Salt Industry, welfare of labour, etc.

[ Transliatidn]
Balmer Lawrie and Company Limited

SHRI  BALWANT  SINGH

RAMOOWALIA:
SHRI RAM DHAN:

*928.

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Balmer Lawrie and
Zompany Limited which manufactures LPG
cylinders, is running in loss;

(b) if so, the position in this regard for
the last three years, year-wise;
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(c) whether the Company is working to
its full production capacity;

(d) if not, its production capacity and
the capacity actually utilised during the last
three years, year-wise;

(e) the reasons for not utilising the full
capacity; and

(f) the total production capacity pro-
posed to be utilised in the coming year?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUM AND NATURAL CAS
(SHRI BRAHMA DUTT): (a) No, Sir.

(b) Does not anse in view of (a) above.

(c) to (f). This company has several Di-
visions such as Barrels & Drums Units,
Greases Division, Marine Freight Contain-
ers Dwisions, Leather Chemicals Units,
LPG Cylinder Units, etc. While all the
other Divisions have been running practi-
cally at full production capacity, the LPG
Cylinder Units have not been operating at
full capacity for want of adequate demand
for LPG cylinders. It is expected that the
capacity utiisation of the LPG Cylinder
Units of the Company would improve in
the coming year.

[Englisk}
NRIs Based Consultancy Authority

*929. SHRI SAIFUDDIN CHOWDHARY:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether Govemment have finally
decided to set up a Non Resident Indian
based consultancy authority with equity
holding by the core public sector; and

(b) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) and (b). The Govemn-
ment have approved the formation of a
Joint Venture Company of six selected
public sector enterprises and NRI Com-
pany, with equity participation of 51% by
the NRI Company. The Joint Venture
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Company is to provide modemn manage-
ment and technological services to the In-
dian public sector enterprises. The con-
sultancy jobs to the JVC would be given
against its technological and cost competi-
tiveness without any price preference.

Telephone Advisory Committee for
Bombay Telephones

*930. SHRI ANOOPCHAND SHAH:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) how many members were on the
Telephone Advisory Committee of Bombay
Telephones prior to Mahanagar Telephone
Nigam Ltd. came into existence; and

(b) how many members who were ap-
pointed on this Telephone Advisory Com-
mittee after MTNL came into existence af-
ter June 1986 and how many members
have not accepted their nomination of this
Committee and the reasons thereof?

THE MINISTER OF ENERCY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) and (b). Mahanagar
Telephone Nigam Limited came into being
from 1st April, 1986. Its jurisdiction com-
prises of the telephone systems of Delhi
and Bombay.

Bombay Telephone Advisory Committee
which was constituted on 9.10.1984 for
two years upto 31.10.86 continued to func-
tion even after formation of the Nigam.
This Committee had 35 members as on
31.10.86. No Members were nominated
on this Commiittee after june, 1986. None
of the members nominated on this Com-
mittee refused the membership.

On the expiry of this Committee on
31.10.1986, new Telephone Advisory
Committee for has been consti-
tuted on 26.02.1987 for a period of two
years upto 28.02.1989.

One of the members nominated on this
Committee did not accept the nomination
without assigning any reason. One more
member resigned after ten months because
of his transfer out of Bombay.

Written Answers 48

There are 53 members on this Commit-
tee at present.

Licences for Slitting and Confectioning of
Photographic Materials

*931. SHRI G. BHOOPATHY: Will the
Minister of INDUSTRY be pleased to state:

(a) whether some units have applied for
Carry on Business (COB) licences for slit-
ting and confectioning of photographic ma-
terials;

(b) if so, how many units have applied
for the same and for what products and
how much capacity;

(c) whether these units are part of big
Industrial/Business Houses or their sub-
sidiaries; and

(d) what is the status of these applica-
tions?

THE MINISTER OF INDUSTRY (SHRI }.
VENGAL RAO): (a) Yes, Sir.

(b) 15 applications were received for
COB licences for slitting/confectioning of
photo-sensitized goods like Photographic
Colour Paper, Craphic Art Film, Cinemato-
graphic colour film (unexposed), X-ray
films, roll films, etc. The monthly capacity
indicated varies from unit to unit and

product to product.

(c) Three units are registered with
DGTD and 12 are small-scale units regis-
tered with State Directorates of Industries.

(d) The three units registered with
DCTD have been granted COB licences.
No final view has been taken in respect of
other applications.

Petrol Consumption

©932. SHRI BHATTAM SRIRAMAMURTY:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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petrol in view of the increasing and multi-
plying nuiaber of vehicles;

(b) whether the matter has been taken
up or is proposed to be taken up with the
Ministry of Industry for a coordinated ap-
proach for realising the national goals;

(c) if so, the results thereof; and

(d) the actual consumption of petrol
during 1987-88 and expected for 1988--89
together with its value?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUM AND NATURAL CAS
(SHRI BRAHMA DUTT):" (a) to (c). Besides
fiscal measures, other measures taken in
coordination with the Ministry of Industry
to conserve the consumption of petrol in-
clude upgradation of technology to manu-
facture fuel efficient vehicles, revision of
fuel efficiency norms and creating public
awareness for petroleum conservation.

Thes¢ measures have helped in con-
taining the growth in the consumption of
petrol inspite of rapid increase in the ve-
hicular population.

(d) The consumption/demand of petrol
during 1987-88 and 1988-89 together with
its value is estimated as under:
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Year Consumption/ Value
Demand

(million (Rs.

tonnes) Crores)

1987-88 2.80 3103

1988-89 3.1 3445
(Translation)

Memorandum from AISNEC

*933. SHRI RAM KUMAR MEENA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:
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(a) whether in- 1987, the Delhi Unit of
All India Small Newspaper Editors Confer-
ence submitted a memorandum to his
Ministry about their problems;

(b) if so, the details thereof;, and the ac-
tion taken thereon; and

(c) if no action has been taken, the rea-
sons therefor?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI H.KL
BHAGAT): (a) No, Sir.

(b) and (c). Do not arise.

[English)
New Central Investment Subsidy Scheme

*934. SHRI AJAY MUSHRAN: Will the
Minister of INDUSTRY be pleased to state:

(a) whether the Central Investment
Subsidy Scheme for industrially backward
districts extended upto 31 March, 1988 is
proposed to be replaced by a new scheme
to help growth of industries in backward
districts;

(b) if so, the details thereof;

(c) when the new scheme is likely to be
announced and implemented; and

(d) what will be the fate of small scale
industries which have planned their fi-
nance according to the old subsidy scheme
and are presently in the installation stage?

THE MINISTER OF INDUSTRY (SHRI ).
VENGAL RAO): (a) to (d). In consonance
with Govermnment’s policy of generating
more employment throughout the country,
it is proposed to announce a package of
measures for encouraging industrialisation
of backward areas. All relevant issues will
be taken into accouat while finalising the
revised scheme. Meanwhile, the existing
Central Investment Subsidy Scheme for
backward areas has been extended upto
30th September, 1988.



51 Written Answers MAY 4, 1988

Power Schemes in West Bengal

*935. SHRI BIMALKANTI GHOSH: Will
the Minister of ENERGY be pleased to
state:

(a) whether any power schemes have
been sanctioned in West Bengal during the
last two years upto date; and

(b) if so, the location of the same?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER AND IN THE MIN-
ISTRY OF ENERGY (SHRIMATI SUSHILA
ROHTAGI): (a) and (b). During the last
two years (1986-87 & 1987-88) Bakreshwar
Thermal Power Station (3x210 MW) in
Birbhum district has been cleared by the
Planning Commission, ‘in principle’, for
implementation.

Recognition to Newspapers, Weeklies,
Etc.

*936. SHRI KAMLA PRASAD SINGH:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{<):-

Written Answers 52

(a) how many cases ot recognition to
small newspapers, magazines, weeklies,
etc. for release of Government advertise-
ments are pending in the Directorate of
Advertising and Visual Publicity and since
when;

(b) the steps taken to expedite the grant
of recognition; and

(c) the break up of amount of adver-
tisements during the last one year into ad-
vertisements released to big, medium and
small newspapers?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI H.K.L.
BHAGAT): (a) During the period from
1.1.87 till 28.4.88, 787 requests for em-
panelment were received. Of these 116
were found to be incomplete and the ap-
plicants have been asked to give the requi-
site information. 142 are pending in vari-
ous stages of processing.

(b) Steps are being taken to streamline
the procedure for rate fixation, etc.

Category Break up of the
amount of advertisements
during the year 1987-88
(April -- December, 1987)
Small Rs. 87,95,435.00
Medium Rs. 1,65,17,461.00
Big Rs. 3,72,18,292.00
[Translation) manufacturing Cement available in Morena

Setting up of Cement Industry in Madhya
Pradesh Y

*937. SHRI KAMMODILAL JATAV: Wil

the Minister of INDUSTRY be pleased to
state:

(a) whether any survey has been con..
ductedtoﬁndwtthequanﬁtyofstonefor

district in Chambal Division of Madhya
Pradesh;

(b) i so, whether there is a proposal to
set up a cement factory there; and
(c) if not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI ).
VENCAL RAO): (a) to (c). A statement is
given
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STATEMENT

(a) According to a publication of the
National Council for Cement and Building
Materials,* the reserves of cement grade
limestone occurring in Morena District of
Madhya Pradesh are as under:

VAISAKHA 14, 1910 (SAKA)

Measured reserves: 8.82 Million
tonnes
Inferred reserves: 280.55 Million
tonnes

(b) and (c). There is no proposal
pending before the Government for estab-
lishing a new cement unit in Morena dis-
trict.
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Production in Maruti Udyog Limited

*938. SHRI MULULAPPALLY RAMA-
CHANDRAN: Will the Minister of IN-
DUSTRY be pleased to state:

(a) the target and actual production of
the Maruti Udyog Limited during 1987-88;

(b) whether the Maruti Udyog Limited
has any proposals for further modemisa-

tion to improve and upgrade its marketing;
and

(c) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI J.
VENCGAL RAO): (a) the target and actual
production of Maruti Udyog Ltd. during
1987-88 was as follows:—

(Figures in Nos. /Vehicles)

Project Report Annual Plan Actual
Target Target Production
1,00,000 92,750

80,000

(b) and (c). Maruti Udyog Ltd. are making
continuous efforts to further strengthen
their marketing by undertaking regular
market surveys to ascertain demand and
market position of Maruti vehicles and to
take appropriate measures for product
development and improvement, expansion
of distribution channels and greater
customer’s satisfaction based on such
market surveys.

Guidelines for Holding Meetings of DPC

*941. SHRI M. R SAIKIA: Will the
PRIME MINISTER be pleased to state:

(a) the guidelines prescribed for holding
meetings of Departmental Promotion
Committees in Central Govemnment
Departments;

(b) whether a candidate fulfilling the
conditions for promotion to a higher post
“can be deprived of promotion due to

non-holding of the Departmental
Promotion Committee Meeting; and

(c) if not, what are the instructions
issued in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBUC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHIDAMBARAM):
(a) According to the existing guidelines,
Departmental Promotion Committees
should be convened at regular annual
intervals to draw panels for promotions for
vacancies occurring during the course of a
year. Ministries/Departments have also
been advised to consider prescription of
time schedules for the DPCs under their
control.

(b) and (c). Promotions to higher posts

are made only after the panels drawn up by
the Departmental Promotion Committees
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are approved by the appointing authorities.
As non-holding of the DPC in time can
delay promotions, the existing instructions
in the matter lay adequate emphasis on the
timely holding of the BPC.

‘Crimes Against Women’ Cell

*943. DR PHULRENU GUHA: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) the average number of complaints
received per day by the ‘Crimes against
Women Cell’ of Delhi police; and

(b) the number of cases which are
presently under investigation by the cell
and since when these are pending?

THE MINISTER OF HOME AFFAIRS (S.
BUTA SINGH): (a) 10 to 15 complaints are
received daily by the Cell.
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(b) 33 cases are presently under
investigation. Four of them are pending for
over six months, two over three months
and 17 below three months. Challans have
been filed in the remaining cases.

Research Projects funded by the
Planning Commission

*945. SHRI C. SAMBU: Will the
Minister of PLANNING be pleased to state:

(a) the names of research projects
funded by the Planning Commission during
the year 1987-88; and

(b) the names of the organisations
under whose supervision these projects
have been sanctioned?

THE MINISTER OF PLANNING AND
MINISTER OF PROGRAMME IMPLE-
MENTATION (SHRI P. SHIV SHANKER): (a)
and (b). The information is given below n
the Statement-| and II.

STATEMENT |

I. Research Projects funded by Planning Commission during 1987-88 under the scheme of
Grants-in-aid to Universities/Research Institutions

Sl.  Research Project Institute /University
No.
1 2 3

1. Extent, Forms and Linkages
of Common Property Land in
Kosi Embankment Area in
North Bihar.

2.  Economic Evaluation of the
Role of Women in Dairy
Development in Rajasthan.

3. Tax Rates and Revenue: A
Qualitative Study.

4. [Estimation of Feed, Seed
and Wastage Rates in
Foodgrains.

S.  Factors of Low Productivity
of Crops and Livestock in
Rajasthan,

Deptt. of Geography,
University of Delhi, Delhi.

Vikram Research and
Development Centre, jaipur.

Centre for Multi-Disciplinary
Research, Dharwad.

Techno-Economic Research Institute,
New Delhi.

Centre for Agricultural &

Rural Development Studies,
New Dethi.
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1 2 3

6. Developing a Functional Institute of Social Studies
Model of Child Welfare Trust, New Delhi.

Programme.

7. Prospects for Improvement Institute of Applied
in Production and Productivity Statistics and Development
of Pulse in India with Studies, Lucknow.
particular reference to U.P.

8.  Evaluation of Studies Centre for Regional, Ecological
relating to energy, and Science Studies in

Forestry, Health and Development Altematives,
Environment in Eastern Calcutta.
India.

9.  Evaluation of Anti-poverty Centre for Regional,
programmes in Eastern Ecological and Science Studies
India in Development Altemnatives,

Calcutta.

10. Role of Women in Tribal Jigyansu Tribal Research Centre,
Cooperatives as an Income - Delhi
Generating Effort in Gujarat
(Distt. Valsad) and Maharashtra
(Distt. Jalgaon).

11.  Regional Model of Agriculture Indian Statistical Institute

Calcutta.

12.  Study to evolve Suitable National Centre for Human
Participative and Environ- Settlement and Environment, New
ment Revival Programmes in Delhi.

U.P. Ganga Catchment.

13.  An Economic Survey of Jawaharlal Nehru Krishi Vishwa-
Lathyrus Cultivation and vidyalaya, Jabalpur.
its probable Substitutes
in M.P.

14.  Management of Irrigation Madras Institute of Developmerit
and its Effects on Productivity Studies, Madras.
under Different Environment
and Technical Conditions.

15. A Study of Regional Imbalance Swami Ramanand Teerth
in Vocational Education Research Institute, Aurangabad.
and Manpower Planning in ’

Maharashtra.
16. Water Management Problems Indian Institute of Regional

in Kerala - A case Study
of Periyar Valley lrrigation
Project.

Development Studies, Kottayam.
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1 2 3

17. Monetary & Fiscal Policies Indian Statistical Institute,”
in Planning Model Delhi.

18. Development Strategies for | Govind Ballabh Pant Social
Less Developed Regions - Sciences Institute,

Studies in Western U.P. Allahabad
and Bundelkhand Districts
of U.P. and M.P.

19. Study of Handicrafts and National Institute of Social
Tribal Crafts of Orissa Social Work and Social
with Special reference Sciences, Bhubaneswar.
to their marketing.

20. Technological Changes in Centre for Tropical
Traditional Village Studies, Trivandrum
Industry: A case study
of Coir Industry in
Kerala.

21. Imigation Projects and Centre for Studies in
their Utilisation in Economic Appraisal,

West Bengal. Calcutta.

22. Economic Impact Modemn Govind Ballabh Pant
Industries in the Hill Social Science
Areas of U. P. Institute, Allahabad

23. Study of Mass Media as Mass Communication
Input into the Plan Research Centre, New
Implementation Delhi

24. Problem & Prospects of Institute of Development
Soyabeen production, Studies, Bhopal
Marketing and
Processing in M. P.

25. Alleviation of Urban National Centre of Human
Poverty Settlements, Bhopal

26. Evaluation of Wool Indian Institute of
Development Programmes Management, Ahmedabad
in relation to Sheep
Breeding, Wool
Production and Supply.

27. Development and Institute of Economic
Alternative Planning Crowth, Delhi
Strategies for India
Livestock Resources

28. Evapat?on of Low Cost Council for Social
Sanitation Scheme Development, New Delh
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1 2 3

29. Fertiliser Response for Centre for Agricultural
Field Crops in And Rural Development
Different Agro Climatic Studies, Delhi
Regions

30. Productivity Improvement National Productivity
Study for Groundnut in Council, New Delhi
Cujarat

31.  Productivity Improvement National Productivity
Studies on Research Council, New Delhi
Mustard and Soyabean in
U.P.,M.P. & Rajasthan

32. Rural Development Institute of Economic
Planning for Growth, Delhi
Participatory
Development Process

33.  Study of the Adverse National Instt. of
Effects of Development Social Work & Social
Works With Spl. Sciences, Bhubaneswar

Reference to Rail and
Road Embankment

In addition, block grants are being given to four institutions viz.

i) Institute of Elconomic Growth, Delhi

i) Department of Economics, University of Bombay

iii) Gokhale Institute of Politics & Economics, Pune and

iv) National Institute of Public Finance & Policy, New Delhi

for studies relating to planning and development on a continuing basis.

STATEMENT - 1l

Il. Studies funded by the Planning Commission under the Scheme "Payments for Professional &
Special Services” and “Special Central Assistance for Border Area Development”.

Sl Name of the Study Name of the University/Institutions
No.
1 2 3
1.  Adaptability of flexible National Industrial
manufacturing system in Development Corporation,
Indian Industry. New Delhi.
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1 2 3
2. Study on the Financial Osmania University
Performance of the State
Level Public Sector
Enterprises.
3. Status of Records of GCokhale Instt. of
Rights in Land. Politics and Economics,
Pune.
4. Implementation of 6th Centre for Policy
Plan in Bihar. Research.
5. Abolition of Octroi. National Instt. of
Public Finance and
Policy, New Delhi.
6.  Status Paper on Income Uma Roy choudhary
and Wealth Distribution (Consultant)
in the country.
7 Status of Land Reforms Covind Vallabh Pant
in the Country Instt.
8- Energy Planning Model T, New Delh
for Rural India
9, Special Aspects on Indian Institute of
Cooperation in the Field Foreign Trade, New Delhi
of Trade & Technology
10. Setting up of an N.CAE.R, New Delhi
Information Centre for
Development of Consume:
Industry
11. Total Transport System RITES, New Delhi
Study Model Costs, (Share of Planning
Traffic Flows & Commission) (50«50)
Transport Demand
Forecasts
12, Task of Cuarding against Dr. Jagjit Singh, New
environmental Friends Colony, Mathura
degradation due to Road, New Delhi
constructions
maintenance & operation
of transport
infrastructure
13. Evaluation of mobility C.E.RI., New Delhi

levels in certain urban
i



65  Written Answers VAISAKHA 14, 1910 (SAKA) Written Answers 66
1 2 3
14. Study of the development Institute of Financial
of economy of Kerala Management & Research,
Madras.
15, Study on "Rental Housing National Institute of
in Urban Areas” Urban Affairs
16, Study of Some aspects of I.L.T. Delhi
water resources
development in India
17. District-wise study of Institute for Studies in
Agriculture Industrial Development
18. 8th Plan Studies National Council of
(i) Analysis of market Applied Economic
shares Research (N.C.A.E.R.)
(ii) Study of Export New Delhi
Performance at the Firm
Level
19- Study on Textile Policy Group, W-17,
Industry Creater Kailash, New
Delhi
20. Industrial Restructuring Gin Instt. of
in Kanpur Development Studies,
Lucknow
21, Study Group on Fuel & Indian Instt. of
Fodder Sciences, Bangalore.
22. The proposed National Prof. Abhijit Datta,
Urban Infrastrure LIL.PA
Financial Corpn.
23. Housing Finance System Institute of Public
for Urban Poor Finance & Policy, New
Delhi
24 Study on "Delivery & Operation Research Group
Financing of Urban
Services”
25. Study on "Investor Corporate Investment
Profile - A Survey Research and Consultancy
Bureau
26 Documentation, analysis Society for Promotion of
& reporting of the Wasteland Development,
Hardoi Pilot Project on New Delhi

“the reclamation of Usar

land in U.P.
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1 2

3

27  Rehabilitation of
displaced tribalssin the
Upper Indravati &
Rengali Multipurpose
projects of Orissa

28+ Study on "Delinking of
University Degrees from
Government jobs.”

29. ldentifying Desirable

Improvement in Data Base

Parameteres of the

Consumption Sub-model as

pant of the 8th Five

Year Plan (Estimation of

IES Parameters)

30- Energy Options for Rural
Development - An Analysis

31. Main fhrust on
Increasing Irrigation
Utilisation under
revised 20-Point
Programme.

32. Research Study for
Border Area Development

Operation Research
Group, Bubaneswar

ILILP.A,, |.P. Estate,
New Delhi.

Centre for Economic and
Social Studies, Nizamia
Observatory Campus,
Begumpet, Hyderabad.

Faculty of Extension and
Transfer of Technology,
NIRD, Hyderabad.

Ciri Institute of
Development Studies,
Lucknow.-

Centre for Research in
Rural and Industnal
Development, Chandigarh.

Use of Hindi in Defence Training Insti-

tutes
*946. SHRI PARASRAM BHARDWAJ:
SHRI R. M. BHOYE:
Will the Minister f DEFENCE be

pleased to state:

(a) the number of defence training
institutes, schools and other institutions in
wiich medium of instruction is Hindi and
of those where medium of instruction is
English, separately; and

(b) the arrangements made by Govern-
ment to enrich the Hindi literature with
books on Defence and original works in
Hindi on detence?

THE MINISTER OF DEFENCE (SHRI K
C. PANT): (@) Out of 131 traming
schools/institutes, the medium of training
in 40 is Hindi, in 61 both Hindi and English
are used, whereas the medium in the re-
maining 30 institutes is English.

(b) An incentive scheme has been intro-
duced by the Ministry of Defence since
1981 under which books on Defence sub-
jects written in Hindi or translation in Hind
of books on Defence subjects are awarded
prizes. 17 Lucks have so far been awarded
prizes.

Architectural Design for Ezhimala Naval
Academy '

*948. PROF. K V. THOMAS: Will the
Minister of DEFENCE be pleased to state:
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(a) whether the architectural design of
Ezhimala Naval Academy in Kerala has
been approved;

(b) if not, the reasons therefor; and

(c) the aspect on which main emphasis
has been given in the architectural design?

THE MINISTER OF DEFENCE (SHRI K.
C. PANT): (a) to (c). An all India competi-
tion is in progress to select the architec-
tural design for the Naval Academy being
established at Ezhimala, in Kerala. This is
likely to be finalised by mid-November,
1988. Government have constituted a Jury,
consisting of architects and engineers, un-
der the chairmanship of the Vice Chief of
the Naval Staff, for conducting the compe-
tition and fumishing its recommentdations
to Government after considering all the
relevant aspects.

Piracy in the Computer Industry

*954. PROF. RAMKRISHNA MORE: Wwill
the PRIME MINISTER be pleased to state:

(a) whether Govermnment are aware of
the software package piracy in the com-
puter industry in the country besides indi-
vidual smuggling going on without any
check;

(b) it so, the details thereof; and

(c) whether any assessment has been
made about its impact on the development
of software in the country, and the steps
comtemplated by Government in this re-
gard?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE Dt-
PARTMENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY,ELECTRONICS AND
SPACE (SHRI K. R. NARAYANAN): (a) to
(c). Government is concemed over the is-
sue of the piracy of the computer software.

The following measures have been
taken to protect the software:

(1) Software is  protected under

VAISAKHA 14, 1910 (SAKA)

Written Answers 70

Copyright Act 1957 as amended by
Copyright (amendment) Act, 1984.

(2) Computer Software in any media
(excluding  Software in floppy
diskette with average c.if price of
Rs.50 or less per diskette) is per-
mitted for import under Open
Ceneral Licence for the following
Categories:

(i)  Actual users including Govern-
ment Departments and com-
puter manufacturers;

(i)  Software Houses registered
with the Department of
Electronics for the purposes
of stock and sale; and

(i)  Department of Electronics for
stock and sale.

(3) "Software India” newsletter a publi-
cation of Department of Electronics
is regularly giving the details of the
registered software units authorised
for Stock & Sale of software.

(4) Major Government users have been
advised to advertise tenders
seperately for computer hardware
and software packages.

(5) R & D project proposals in the area
of computer software have been
invited from industry as an import
substitution activity.

Rural Water Supply Plan of SAARC

*955.  SHRI RAM PYARE PANIKA:
SHRI PRAKASH CHANDRA:

Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether discussions were held re-
cently among the countries of SAARC to
pool their expertise and resources to tackle
the problem of providing safe drinking wa-
ter in rural areas of these countries which
are not so far having that provision;

(b) if so, the outcome of those discus-
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sions and the details of the joint action
plag, if any, drawn up in this regard; and

(c) the role to be played by India under
that plan?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI K
NATWAR SINGH): (a) A SAARC Seminar-
cum-Workshop on Rural Water Supply was
held in Kathmandu from the 3rd to the 5th
April, 1988.

(b) The Seminar-cum-Workshop made
several recommendations to address
problems of operation and maintenance of
rural water supply in SAARC countries. The
member countries have not drawn up any
joint action plan.

(c) Does not arise.

Manufacture of Silicon

*956. SHRIMATI  VYJAYANTHIMALA
BALU:  Will the PRIME MINISTER be
pleased to state:

(@) whether Government have made
any study for the production of Sijicon
required for manufacture of the important
electronic component called ‘chip’;and

(b) if so, whether Government propose
to import technology for manufacture of
Silicon for use in the electronic compo-
nents in the country as also export pur-

poses?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY
AND MINISTER OF STATE IN THE DE-
PARTMENTS OF OCEAN DEVELOP-
MENTATOMIC ENERCY, ELECTRONICS
AND SPACE (SHRI K. R. NARAYANAN): (a)
The Govemment have made a study on
producuon of silicon which is the basic ma-
terial required for the manufacture of semi-
conductor devices such as diodes, transis-
tors, integrated circuits and the large scale
integrated circuits which is generally
known as the “chip”.

(b) The Govemment do not propose to
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import technology for manufacture of sili-
cbn material.

Development of Himalayan Region

*958. SHRIMATI D. K. BHANDARI: Will
the Minister of PLANNING be pleased to

state:

(a) whether a meeting to discuss the
problem and prospects of development of
the Himalayan Region was held in August,
1987; and

(b) f so, the details of issue discussed
and prospective programmes drawn up for
development of the Himalayan Region?

THE MINISTER OF PLANNING AND
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI P. SHIV SHANKER): (a) and
(b). A meeting with the Members of Par-
liament representing the Himalayan Re-
gion, was held on 19th August, 1987 in
context of the Mid-Term Appraisal of the
Seventh Plan and for initiating exercise in
relation to the Eighth Five Year Plan. The
programme content of the Hill Areas De-
velopment Programme was viewed and
suggestions were sought for (i) its im-
provement during the current plan; (ii) ap-
proach and strategy for the Eighth Five Year
Plan; and (iii) relaxation of norms required
to overcome special disabilities of the
Himalayan region. No prospective
programme was, however, drawn up. The
suggestions made by the Hon’'ble Mem-
bers have been communicated to all the
concerned State Governments and the
Central Ministries for appropriate action.
These were specifically taken note of while
drafting Chapter 11 of the Mid-Term
Appraisal for the Seventh Plan document
laid on the Table of the House on 22nd
March, 1988.

Export of Diesel Engines by Auto Tractors

9335. SHRI CHINTAMANI JENA: Wil
the Minister of INDUSTRY be pleased to
state:

(a) whether the Auto Tractors, a public
sector enterprise, is engaged in manufac-
ture of diesel engines and has received an
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export order for engines and cylinder
heads from the United Kingdom for marine
application as réported in the ‘Times of In-
dia’ dated 31st March, 1988;

(b) whether the company is manufac-
turing a high fuel-efficient diesel engine,
Autoland 4000, with low maintenance cost
and vibration free operation; and

(c) if so, the details thereof and the for-
eign exchange eaming therefrom?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) to (c). Auto
Tractors Limited is a public enterprise of
the Government of Uttar Pradesh. Ac-
cording to the information furnished by the
Company, it has received an export order
for 24 nos. of engines and 5 nos. of cylin-
der heads from England for a total value of
30325 Pounds.

High Technology Bulk Drugs

9339. SHRI PARASRAM BHARDWAL:
Will the Minister of INDUSTRY be pleased
to state:

(a) the names of bulk drugs for which
high technology certificates have been
given to foreign drug companies to enable
them to submit proposals for industrial li-
cence;

(b) what are the considerations and the
basis on which the clearances have been
given;

(c) the details regarding the clearances
which are still pending with his Ministry as
on date; and

(d) the names of the companies in-
volved and the bulk drugs for which they
have sought clearance?

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) to (d). No such high
technology certificates are issued by this
Ministry. However under the "Measures
for Rationalisation, Quality Control and
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Growth of Drugs & Pharmaceutical indus-
try in India™ announced in December,
1986, sixty six bulk drugs are available for
licensing to FERA companies.' The names
of these drugs are given in Annexure-1 to
the ‘Measures’ referred to above.

Ceiling on Bonus in Public Sector

9340. SHRI MURLIDHAR MANE: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether Govermmment are consider-
ing a proposal of removing the ceiling on
bonus eligibility as a gesture of recognition
for the contribution of all officers in the
performance of the public sector;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI ).
VENGAL RAO): (a) and (b). There is no
proposal to remove the ceiling of bonus
eligibility for the officers of public sector
Undertakings.

(c) The Payment of Bonus Act applies
equally to the private sector and competi-
tive public sector units.

[Translation)

Ban on Recruitment and Training of ju-
nior Engineers in Madhya Pradesh

9341. SHRI BALKAVI BAIRAGI: Will
the Minister of COMMUNICATIONS be
pleased to refer to the reply given on 5
April, 1988 to Unstarred Question No.5697
regarding ban on recruitment and training
of Junior Engineers in Madhya Pradesh and
state the time by which the training of ju-
nior Engineers is likely to be started?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): Arrangements are being
made to depute selected junior Engineer
candidates of 1984 for the training. Com-
mencement of the training of these candi-
dates will depend on the availability of
seats in various training centres. '
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[English)

Utilisation of Installed Capacity in Public

Sector Industrial Units

9342. SHRI AMARSINH RATHAWA:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether the production in public
sector industrial units is much less than the

capacity;

{b) whether this is one of the reasons
for these units running in loss;
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(c) whether a task force was appointed
to go into the reasons for under utilisation
of installed capacity in those industries;

(d) if so, the details of the results
achieved;

(e) the recommendations made; and

(f) the steps being taken to implement
those recommendations?

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) The pattern of capacity
utilisation in public sector production units
during the year 1986-87 was as under:--

(iy Number of units recording capacity
utilisation more than75%

(i) Number of units recording capacity
utilisation between 50-75%
. t
(iii) Number of units recording capacity
utilisation less than 50%

90

56

29

(b) Lower utilisation of capacity can be
one of the reasons for losses in some units.

(c) No, Sir. The administrative Min-
istries monitor from time to time, utilisation
of capacity in the production units under
their administrative control.

(d) io (f). Do not arise.
Consumer Goods Collaborations Policy

9343. SHRI HAFIZ MOHD. SIDDIQ:
Will the Minister of INDUSTRY be pleased
o state:

(a) the policy of Government regarding
ise of foreign trade marks for consumer
goods collaborations;

(b) whether the Registrar of Trade
Marks has refused certain registered users
agreements for foreign trade marks;

(c) if so, the names of the companies
and the trade marks; and

(d) the reasons for not gazetting the
policy of not allowing foreign trade marks
for consumer goods as has been gazetted
for televisions?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUS-
TRY(SHRI M. ARUNACHALAM): (a) The
policy of the Government is not to encour-
age the use of foreign brand names on
consumer products meant for domestic
sales. While approving foreign collabora-
tion proposals, Govemment lays down a
standard condition that the use of foreign
brand names would not be allowed for
products meant for internal sale.

(b) Yes, Sir.
(c) A statement is given below.
(d) It is not considered necessary to do

$0, in view inter-alia of the standard condi-
tion referved to in part (a) of the question.
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STATEMENT
Sl. Trade Mark Names ot the Companies
No. R.P.: Registered Proprietor
R.U.: Registered User
1 2 3
1. WILLIAMS 517 R.P.: J.B. Williams & Co. US.A.
RU.: LD. Seymour & Co. (1) Pvt. L1d.,
Bombay.
ESQUIRE 518
GUDER 137240
AQUAVELVA 137241
CONTI & DESIGN 103429
2.  ERASMIC 87281 RP. Unilever Ltd., England
(Word) RU.: Hindustan Lever Ltd., Bombay
ERASMIC 93150
CUPS (LABELS)
3. PEARS 129552 -DO-
PEARS (TALCUM)
POWDER(LABEL) 149930
LIRIL 181284
SICNAL 182075
4. HISTAPRED 221983 RP. American Home Products, USA
RU.: Wyeth Laboratories Ltd., Bombay.
DOUFEM 221984
5. HELUA 193948 R.P.: West Falischemetal Ind. Gmbh.
Germany
HELLA 194225 RU. J.MA. Industry Ltd., New Delhi.
6. 210994 & 12 others RP. Singer Co. USA
4228 & 94 others RU.: Singer Sewing Machine Co. USA.
7.  KARDX 125225 R.P.: Sperry Rand Corpn. USA
KARDX 125226 RU.: Remington Rand of india Ltd,,
KARDX 125227 Calcutta
REMINGCTON 125999
8. SEISMEX 171636 RP.: Imperial Chem. Ind. Ltd., U.K.
CEOPHEX 149570 RU.: Indian Explosives Ltd., Calcutta.
VIKING 181361
9. - ERASMIC 223931 R.P.. Unilever Ltd., Delhi
(WRAPPER) RU.: Sharpedge Ltd., Delhi
ERASMIC 199565
10 PARKER 95692 R.P.: Parker Pen Co. USA
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1 2 3
QUINK 95695 RU.: Parker Pen (Australia) Pvt. Ltd.,
PARKER 163359 Australia
51 100247
EVERSHARP 101122
" SOLV-X 106130
11.  VICKERS 240644 R.P.: Sperry Rand Corpn. USA
VICKERS 240646 R.U.: Vicker Sperry (1) Ltd., Bombay
Now changed to Vicker System
Intemational Ltd., Bombay.
12. AAARBOUI 204656 R.P. Arbor Acres Farm Inc. UA
ACCESS & R.U.: Arbor Acres Farm Corpn. (I) Ltd.,
DEVICE Calcutta
-DO- 208293
13. UNION 185191 R.P.: Union Carbide Corpn. USA
CARBIDE RU. Union Carbide Corpn. (1) Ltd.,
HEXAGON Calcutta
-DO- 185192
-DO- 185193
-DO- 185370
14. CAMY 179145 R.P. Camy Wath Co., Switzerland
RU.: Camy India Ltd., Bombay.
15. 181712 & R.P. Colgate Palmolive Co. USA
53 others RU.: Colgate Palmolive (1) Ltd., Bombay.
16. TRICLOLYL 211160 R.P.: Claxo Operations (UK) Ltd., U.K.
STERIFLEX 206915 RU.: Claxo Laboratries India, Bombay.
BENTNOVAL 217396
17. THOR 12132 RP. Good Year Tyre & Rubber Co. USA
WINCFOOR 12135 RU.: Good Year India Ltd., New Delhi.
18. ALBERT & 244859 RP. Hoechst Aktiengsellscaft, West
DEVICE Germany.
RU.: Hoechst India Ltd., Bombay.
19. FACIT 145199 R.P.: Facit Aktieobolog, Sweden.
FACIT 181176 RU. Facit Asia Ltd., Madras
FACIT ASIA 209031
FACIT ASIA 209032
Paris Convention (a) whether there is any proposal under

9344. SHRI SANAT KUMAR MANDAL:
Will the Minister of INDUSTRY be pleased
to state:

consideration of Covernment regarding the
question of India’s accession to Paris Con-
vention for the protection of Industrial
property;
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" (b) if so, the details thereof;

(c) whether any decision has been
taken in the matter; and

(d) if so, when and the details thereof?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) to (d). The
question of India joining the Paris Conven-
tion for protection of Industrial Property
Rights is under study in all its aspects. No
decision has been taken in the matter.

Promotion of Junior Telecom. Officers

9345. SHR! SUDARSAN DAS: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Junior Telecom. Officer
and T.E.S. group ‘B’ Officers are not getting
promotion even after serving more than 15
years in their respective grades;

(b) if so, the reasons thereof;

[c) the action taker to reduce their
stagnation;

(d) whether any action has been taken
to conduct cadre review for them in view
of general guidelines issued by the De-
partment of Personnel and Training; and

(e) if so, when the proposal is likely to
get through?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) As per Recruitment
Rules the posts of TES Group ‘B are filled
through two streams i.e. two thirds of the
vacancies by promotion from amongst
JTOs who have passed departmental Qual-
ifying Examination on the basis of seniority
and fitness and one third of the vacancies
promotion from amongst JTOs who are
selected in the Departmental Competitive
Examination. It may take more than 15

years to promote persons in the qualifying
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examination stream, but JTO’s who are
successful in the competitive examination
get promoted much earlier.

In so far as TES Group ‘B’ officers are
concemed, they are considered for promo-
tion against 50% of the vacancies to TS
Group ‘A’ and generally get promotion to
ITS Group ‘A’ with less than 15 years ser-
vice in their grade.

(b) In view of (a) above, does not arise.

(c) Possibilities for improving the rate of
promotion by way of one time bound pro-
motion/selection grade or by cadre review
are being explored.

(d) As (c) above.

(e) It is difficult to indicate any time
limit.

Assistance to Engineering Projects (India)
Ltd.

9346. SHRI GADADHAR SAHA: Will the
Minister of INDUSTRY be pleased to refer
to the reply given on 1 December, 1987 to
Unstarred Question No. 3660 regarding
steps to revamp Engineering Projects
(India) Ltd. and state:

(a) whether any specific assistance has
been given to Engineering Project (India)
Ltd. to secure more orders; and

(b) 1s so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) and (b). Engineering
Projects (India) Limited (EPI) bid for orders
in the field of their activities. Whenever,
on specific request of EPI, it is considered
appropriate on merits with the user sector.

Telephone Mechanics for Repairs of Push
Button Telephone

9347. PROF. MADHU DANDAYATE:
Will the Minister of COMMUNICATIONS

be pleased to state:

(a) whether telephone mechanics from
the Telecommunications Department have
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adequate knowledge of repairing the mod-
em push-button telephones in the event of
dislocation of telephone service;

(b) if not, whether Govermnment are
aware of the difficulties being faced by sub-
scribers including Members of Parliament;
and

(c) what corrective steps are being
taken in the matter?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) No, Sir.

(b) Yes, Sir. The instruments are
presently under the guarantee of one year
and the suppliers are under the contractual
obligation to replace the faulty instruments.
The faulty instruments are being replaced.

(c) It is planned to impart training to the
concemned field staff to enable them to un-
dertake the repair of these instruments.

Dedline in Profits of Public Sector Units

9348. SHRI BALASAHEB VIKHE PATIL
Will the Minister of INDUSTRY be pleased
to state:

(a) whether there has been any decline
in the profits of Public Sector Units in the
first two quarters of the current financial

year,
(b) if so, the reasons therefor;

(c) whether there has been any profit or
loss in the public enterprises in the first
three months of 1988 upto-date; and

(d) the details thereof?

THE MINISTER OF INDUSTRY (SHRI §.
VENGAL RAO):(a) and (b). Profitability of
Public Sector Enterprises for the first two

of 1988-89 will be available only
after the end of the above period.

(c) and (d). Provisional flash results have
been received from 112 Public Sector En-
terprises for the first three months of 1988.
73 public sector enterprises have shown
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net profits amounting to Rs. 1713.55 crores
and 39 public sector enterprises have in-
curred losses amounting to Rs. 280.93
crores.

[Translation)

Development Charges for Getting New
Electricity Connections from DESU

9349. SHRI NARAYAN CHOUBEY:
Will the Minister of ENERGY be pleased to
state:

(a) whether development charges are
required to be paid for getting new
electricity connéction from the Delhi Elec-
tric Supply Undertaking in some areas at
the rate of Rs. 12/- per square yard;

(b) if so, the basis thereof and the rules
in this regard;

(c) whether these charges are also ap-
plicable in urbanised villages and rural ar-
eas;

(d) if so, the rules in this regard; and

(e) whether development charges are
also required to be paid for getting loop
connections and the details in this regard?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY
OF ENERGY (SHRIMATI SUSHILA RO-
HTACI): (a) and (b). According to DESU,
electrification of any colony is the respon-
sibility of the concemed colonising agency.
The cost of electrification of a new
colony/area has got to be shared by the
colonising agency and DESU on 50:50 ba-
sis. Once an approved colony is electrified
by realising the cost on the above basis no
development charges are payable by the
individual prospective consumer. How-
ever, in the case of regularised colonies
and unauthorised colonies having come up
upto 1.1.81, the cost of electrification of a
colony is recovered in the shape of devel-
opment charges at the rate of Rs. 12/- per
sq. yard from each plot holder at the time
of seeking individual electric connection af-
ter the work of electrification of the colony
is completed.
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{c) and (d). According to DESU, no de-
velopment charges are payable for taking
electric connection with the original limits
of the urbanised and rural villages where
+electrification had already been undertaken
long back under rural electrification pro-
gramme.

(e) No development charges are recov-
ered in the case of loop connection needed
in a portion having been constructed on
the plot for which development charges
have already been recovered.

[English)
Polish Cooperation in Field of Energy

9350. SHRI K. S. RAO: Will the Minister
of ENERCY be pleased to state:

(a) whether a high powered delegation
of Poland recently visited India and had
discussion with Indian Delegation over the
possibilities of mutual cooperation in the
field of energy, etc.; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF COAL IN THE MINISTRY
OF ENERGY (SHRt C. K JAFFER SHARIEF):
(a) No, Sir.

(b) Question does not arise.

Work on Bangalore-Salem Section of
Ramagundam-Salem Transmission Line

9351. SHRI T. BASHEER: Will the Minis-
ter of ENERGY be pleased to state:

(a) the latest progress of the work on
Bangalore-Salem section of the Ramagun-
dam-Salem direct transiission line; and

(b) the progress made so far in Salem-
Udumalpet and Udmalpet-Trichur sectors?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY
OF ENERCY (SHRIMATI SUSHILA RO-
HTAGI!): (a) and (b). The Bangalore-Salem
section of the Ramagundam -- Salem trans-
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mission line is being constructed by the
National Thermal Power Corporation and
the Salem -- Trichur section by Neyveli Lig-
nite Corporation.

Stringing work on 165 Kms of the Ban-
galore - Salem line has been completed as
against the total length of 181.5 Kms. In
respect of the Salem - Trichur section, the
contract for fabrication/erection of towers,
and stringing of the line has been awarded;
and preliminary work for the construction
of the line has begun.

T.V. Relay Centre at Satna in Madhya
Pradesh

9352. SHRI AZIZ QURESHI: Wil the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether there is a proposal to set up
a TV relay centre at Satna in Madhya
Pradesh;

(b) if so, the progress made so far in this
regard; and

() if not, the reasons therefor?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI HKL
BHAGAT): (a) Yes, Sir.

(b) and (c). Site for its location has been
finalised and orders for the required
equipment have been placed on the manu-
facturers.

Publication of Books in Malayalam by
Publications Division

9353. SHRI K. MOHANDAS: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to.state:.

(a) the number of books in Malayalam
brought out by Publications Division since
1980, year-wise;

(b) whether the percentage of books in
Malayalam which remain unsold is less as
compared to other languages; and
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(c) whether Govemment propose to
publish more books translated from Malay-
alam to other languages through the Publi-
cations Division?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI H.K.L.
BHAGAT): (a) Publications Division has
brought out 23 books in Malayalam since
1980 as intlicated below yearwise:

Year No. of Books
1980-81 Nil
1981-82 4
1982-83 6
1983-84 3
1984-85 3
1985-86 5
1986-87 2
1987-88 Nil
Total 23
(b) Yes, Sir.

(c) Not at present.
Carborate Factory at Kurnool

9354. SHRI M. SUBBA REDDY: Will the
Minister of INDUSTRY be pleased to state:

(@) whether the Carborate factory at
Kumool is lying idle for the last three years
due to the short supply of electricity;

(b) whether Union Govemment
propose to take over the factory keeping in
view the output capacity of the factory; and
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(c) if so, when it is likely to be taken
over?

¢ THE MINISTER OF INDUSTRY (SHR1 ).
VENGAL RAO): (a) Itis presumed that the
Hon'ble Member is, referring to the
Calcium Carbide plant of M/s. Andhra
Pradesh Carbide Limited located at
Kurnool. This unit is lying closed due to
disconnection of power supply to the
factory by the Andhra Pradesh State
Electricity Board for non-payment of
outstanding electricity bills.

(b) No, Sir.

(c) Does not arise.

Production and Import of Polymers

9355. SHRI SYED SHAHABUDOQIN: Will
the Minister of INDUSTRY be pleased to
state:

(a) the quantity of Polymers consumed
in the country dunng the last three
financial years; year-wise;

(b) the quantity produced during the
last three years, year-wise;

(c) the quantity imported during the last
three years, year-wise;

(d) the major sources of supply for
imported Polymers; and

(e) the major production units for
Polymers under installation with their
projected capacities and the estimated year
of coming on-stream?

THE MINISTER OF INDUSTRY (SHRI }.
VENGAL RAO): (a) to (c). The estimated
demand and actual production of polymers
in the country during the last three years
have been as follows:—-

‘000 MT
Year Estimated Demand  Domestic Production Gap,
1 ‘ 2 3 4
1985-86 492 290 202
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o 1 ' 2 3 4
1986-87 516 297 219
1987-88 563 293 270

Although the precise figures of imports
are not available, the gap between demand
and domestic availability was by and large
met through imports.

(d) Brazil, France, Qatar, Saudi Arabia
and Yugoslavia.

(e) In the Maharashtra GCas Cracker
Complex, scheduled for mechanical com-
pletion in 1989, the following polymers will
be produced:--

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) Petrofils Cooperative
Limited (PCL) commenced production of
Polyester Filament Yam (PFY) on 3.12.1977
against the initial licensed capacity of 3500
tonnes per annum.

(b) Yes, Sir.

(c) Yes Sir, the Industrial Licence for ex-
panded capacity of 7,000 tonnes/annum
was issued to the Company on 4.9.81.

(d) The actual production of PFY by PCL
was as under:--

LDPE 80,000 TPA
LLDPE/HDPE 135,000 TPA
Polypropylene 60,000 TPA
Total 275,000 TPA

Polyester Filament Yarn Plant of M/s.
Petrofils Cooperative Ltd.

9356. SHRI N. SUNDARARA}: Will the
Minister of INDUSTRY be pleased to state:

(a) the date of commissioning of
Polyester Filament Yarmm plant of M/s.
Petrofils Cooperative Ltd., with its initial li-
censed capacity;

(b) whether the Company has ex-
panded its capacity to 7,000 tonnes per an-
num;

(c) whether the Company took Gov-
ernment’s permission to expand the ca-
pacity if so, on what date; and

(d) the actual production of Polyester
Filament Yam by the Company year-wise,
since its inception till March 19882

Year Production in
(cooperative year tonnes
July-June)

1977-78 878
1978-79 3231
1979-80 3332
1980-81 4049
1981-82 4019
1982-83 5074
1983-84 7401
1984-85 7981
1985-86 8445
1986-87 8721
1987-88 6620

(July ’87 to March '88)
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Deterioration in Telecommunication
Services in Delhi

9357. PROF. NARAIN CHAND
PARASHAR: Will the Minister of COM-
MUNICATIONS be pleased to state:

(@) whether the Department of
Telecommunications has taken note of the
deterioration in the quality of telecommu-
nication services, local and STD and trunk
in Delhi and also in the service of such
general numbers like 197, 199, 180, 181
and the rising incidences of dropping of
ring, non-formation of speech, wrong di-
alling, telephones going dead and also
over-billing in the Union Territory of Delhi
after the formation of the Mahanagar Tele-
phone Nigam Limited; and

{b) if so, the reasons for this deteriora-
tion and the steps proposed to be taken to
improve the functioning of the system?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) There has been no
deterioration in quality of telecommunica-
tion services in Union Territory of Delhi af-
ter formation of Mahanagar Telephone
Nigam Limited. There may be few cases of
dropping of ring, non-formation of speech,
wrong dialling and telephones going dead.
Some are promptly attended to.

Regarding over billing, there is no dete-
rioration.

(b) As referred to above, question does
not arise.

Suggestions for Industrial Growth

9358. SHRI H.C. RAMULU: Will the
Minister of INDUSTRY be pleased to state:

(a) whether the Associated Chambers of
Commerce and Industry has suggested a
number of fiscal incentives to step up in-
dustrial growth;

(b) if so, full details of the suggestions
made; and
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(c) to what extent Government propose
to adopt these suggestions?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) to (c). As-
sociated Chambers of Commerce and In-
dustry (ASSOCHAM) submitted a paper on
fiscal incentives for industrial growth to
Minister of Finance recently. A number of
measures have been suggested in the pa-
per which include (i) waiving of tax on in-
ter-corporate dividends paid to sharehold-
ers; (ii) waiving of tax on capital gains if re-
invested in equities of new companies
within a reasonable period; (iii) permission
to invest provident/pension funds moneys
in public & private sector bonds; (iv) op-
tion to companies for buying their own
shares from market; (v) permission to pri-
vate sector to establish mutual funds; (vi)
nursing of new equities; (vii) abolition of
gift tax; (vii)) reduction in tax rates; (ix)
lower taxation of incremental profits; (x)
lower excise duty-on incremental produc-
tion; (xi) 100% write off of the capital ex-
penditure incurred on R&D; (xii) dropping
of the proposed amendment in the Com-
panies (Amend.) Bill, 1987 to Sections 370
and 372; (xii1) lowering of interest on bank
loans; (xiv) foreign exchange wsurance
cover.

The budget for 1988-89 have given a
number of fiscal incentives for-boosting in-
dustrial growth.

Committee to Review Drug Policy

9359. PROF. SAIF-UD-DIN SOZ: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether Government are consider-
ing to have a high powered committee to
review its Drug Policy; and

(b) if so, by what time the commiittee is
proposed to be constituted?

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) No, Sir.

(b) Does not arise.
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Reopening of Titagur Paper Mills and
Bengal Paper Mills
9360. SHRI BASUDEB ACHARIA:
DR. KRUPASINDHU BHOW:
SHRI.  SANAT KUMAR
MANDAL:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether it is a fact that Government
are considering the proposal to re-open
Titagur Paper Mills and Bengal Paper Mills
of West Bengal; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) and (b).
Titagur Paper Mills is a sick industrial com-
pany in terms of Sick Industrial Companies
(Special Provisions) Act, 1985. As required
under the Act, the company has made a
reference to the Board for Industrial and
Financial Reconstruction in June, 1987.
The Board has so far conducted two hear-
ings in the Company’s case. With regard
to West Bengal, the Financial Institutions,
in consultation with the Covernment of
West Bengal, have been engaged in work-
ing out modalities for reopening of the
mills. The Institutions have also sought the
assistance of Government of West Bengal
in locating a suitable enterpreneur, who
can run the mills.

Lockout in Balmer-Lawrie Unit at Aroor,
Kerala

9361. PROF. KV. THOMAS: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Balmer-Lawrie Unit at
Aroor, Kerala is under lockout;

(b) if so, the reasons therefor;

(c) the steps being taken to lift the
lockout;

(d) whether the Marine Freight Con-
tainer Division at Aroor will be expanded; *
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(e) whether the order for bunk houses
for Oil and Natural Gas Commission is
completed;

(fy if not, what steps will be taken to
supply the full order for bunk houses;

(8) whether there is order for bunk
houses from the Shipping Corporation of
India, Defence department and Russia; and

(h) if so, the action proposed to be
taken to fulfil these orders?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF PETROLEUM AND NATURAL GAS
(SHRI RAFIQUE ALAM): (a) Yes, Sir.

(b) The company was forced to declare
lock-out with efiect from the 18th February,
1988 at this unit to protect life and prop-
erty, threatened by a section of striking
workmen belonging to one of the two
unions.

(c) Besides holding meetings at tripar-
tite level in the office of the Labour Com-
missioner, efforts are being made through
the State Government also to resolve the
problems by arriving at a mutually accept-
able settlement.

(d) Yes, Sir.
(e) No, Sir. Some orders for Bunk

Houses tor the Oil and Natural Gas Com-
mission have not been completed.

() Production will be taken up atter the
situation retums to normalcy at the plant.

{(g) No, Sir.

(h) Does not arise in view of (g) above.

Applications from NRls for Setting up In-
dustrial Projects in India

9362. SHRI VAKKOM PU-
RUSHOTHAMAN: Will the Minister of IN-
DUSTRY be pleased to state:

(a) the number of applications received
from Non-resident Indians for setting up
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different industrial and other projects in
"India during the last three years, year-wise;
and

(b) the number of applications cleared
by Covernment, year-wise and time taken
for giving clearance to these projects?

THE MINISTER OF STATE IN THE DE-
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PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) and (b).
The number of industrial licence applica-
tions, received from the non-resident Indi-
ans, during the last three years and the
number of letters of intent issued to them
during the same period are as follows:--

Year No. of applications No. of letters

received of intent issued
1985 156 87
1986 98 33
1987 69 28

Government have laid down a time-
limit of 45 days to decide the applications
received from non-resident Indians. Every
effort is made to decide these applications
within this period. However, in some
cases it takes longer to decide the proposal
if it is incomplete or if some policy matter
is involved.

Agreement on Reduction of Prices of
Drugs

9363. SHRI H.N. NANJE COWDA:
SHRI S.M. GURADDI:
SHRI G.S. BASAVARAJU:

Wwill the Minister of INDUSTRY be
pleased to state:

(a) whether Covernment have con-
vened a meeting with twelve manufactur-
ers who have raised bulk drug prices over
100 per cent;

(b) if so, whether any agreement has
been made with any company to reduce
the prices;

(c) how many companies have not yet
reduced the prices;

(d) whether Government have issued
any guidelines in this regard to the manu-
facturing companies; and

(e) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI J.
VENGAL RAO): (a) to (e). The Drug manu-
facturers are free to revise the prices of
their non-scheduled items under the provi-
sions of DPCO, 1987. However, Covern-
ment is keeping watch on these nop-
scheduled items and acts wherever neces-
sary to intervene. The related details, to
the extent of information available are
given below in the statements | and II.
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STATEMENT - lI

Sl.  Name of the Pack Price fixed Reduced
No. formulation size by the Co. price Change

under, after Gowt.’s

DPCO 1987 intervention
1.  Arovit Chewable tabs 8's 5.32 4.0 -24.8
2. Arovit Amp. 100000 IU 2 ml 27.60 18.10 -34.8
3.  Arovit Drops 7.5ml. B 15.47 10.76 -30.4
4, Beflavin 10 mg. tabs 100's B 18.47 13.0 -29.6
5. Benedon 40 mg. tabs 20's B 9.43 6.48 -31.2
6. -do- 100's B 32.81 21.00 - 36.0
7. Benedon 100 mg. Amp. 2 ml. 180.26 142.00 -21.2
8. Dehydroemitine 10 mg. 10’s S 7.80 . 6.56 -15.9
9. Dehydroemitine 30 mg. Amp. 1ml 24.78 20.90 -15.7
10. Madribon 500 mg. tab 10’s 14.14 11.95 -15.5
11. Prostigmin 15 mg. tab 20's B 34.43 22.70 -34.1
12. -do- 250's B 387.61 257.40 - 33.6

13. Prostigmin 0.5 rr;g

Inj. Amp. 50x 1 ml. 122.18 78.60 -35.7
14. Redoxon Chewable tabs 20's B 14.63 8.05 -45.8
15. Redexon amp 25x 5 mlt 106.21 87.45 -17.7
16. Romiler Expt. 100 ml. B 19.46 10.32 -47.0
17. Saridon tabs 10's S 4.92 3.32 -32.5

Licences for Producing Industrial
Penicillin

9364. DR. DATTA SAMANT: WIill the
Minister of INDUSTRY be pleased to state:

(a) the names of pharmaceutical units
which have made application to Govern-

ment for producing Industrial Penicillin and
for foreign collaboration before 15 July
1987; and

(b) the numbsr of units which have
been given the licence and the ¢ériteria be-
ing observed for grant of licences?



105 Written Answers

THE MINISTER OF INDUSTRY (SHRI ).
VENGAL RAO): (a) Five parties registered
gheir composite applications for Penicillin-
G with the Secretariat for Industrial Ap-
provals upto 15.7.1987. These are:--

1. M/s. S. U. Mehta

2. M/s. Fermentapharma Biodil
3. M/s. Eskayef

4. M/s. SOL Pharmaceuticals Ltd.

5. M/s. V. C. Nannapaneni

However, five more such applications
have also been filled after 15.7.1987. The
names of these parties are:--

1. M/s. SPIC
2. M/S. Ranbaxy Labs.
3. M/s. Essar Investments Ltd.

4. M/s. ). K Industries
5. M/s. Lalit Kumar Jain
(b) All such applications are considered

on merits. However, no licence has been
given so far.
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Waiting List for LPG Connections with
LPG Agencies in Delhi

9365. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) the number of consumers on the

*waiting list for LPG connections witheM/s.

Tanwar Cas Service, Lawrence Road, Delhi
and M/s. Delhi State Civil Supplies Gas
Agency, Ashok Vihar, Delhi and since!
when;

(b) whether release of connections from
the waiting lists has since been started
from both the agencies;

(¢) if not, the reasons therefor;

(d) the details of the specific instruc-
tions for the dealers and the consumers for
purchase of gas stove;

(e) whether no complaint/suggestion
book is available at M/s. Tanwar Gas

Agency; and
(f) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF PETROLEUM AND NATURAL GAS
(SHRI RAFIQUE ALAM): (a) As on the 31st
March, 1988 the waiting lists for LPG con-
nections with M/s. Tanwar Gas Service,
Delhi and M/s. Delhi State Civil Supplies
Cas Agency, Delhi are as under:

S. No. Name of the Distributor

Waiting Last Date

List Cleared

1. M/s. Tanwar Gas Agency 435 31.12.1986
2. M/s. Delhi State Civil 1670 14.1.1985

Supplies Gas Agency

(b) M/s. Tanwar Gas Agency have
started releasing LPG connections from
their waiting list;

(c) Connections are released through
distributors who have not reached the pre-

scribed ceiling and also meet the eligibility
norms of release for new connections;

(d) Under the existing policy, a con-
sumer is free to purchase a gas stove from
anywhere he likes and the distributor is re-
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quired to ensure that a prospective cus- |

tomer has an ISI marked stove before re-
leasing the connection. These instructions
are clearly printed on the intimation letter
send to prospective consumers. All dis-
tributors are also required to display in
their showrooms the MRTP notification in
this regard.

(e) Complaints/suggestions books are
available with M/s. Tanwar Gas Agency;

(f)'Does not arise in view of the (e)
above.

[Translation)

Linking of Ranikhet Electronic Telephone
Exchange with Bareilly and Agra Tele-
phone Exchange by S.T.D.

9366. SHRI HARISH RAWAT: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether electronic exchange has
started functioning in Ranikhet Uttar
Pradesh,

(b) if so, whether there is a proposal to
link or give priority in linking such tele-
phone exchanges with other telephone ex-
changes in the country through S.T.D. sys-
tem; and

(c) if so, the time by which Ranikhet is
likely to be linked with other main tele-
phone exchanges in the country via Bareilly
or Agra through S.T.D.?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) Yes, Sir.

(b) There is no proposal-at present to
link Ranikhet (A Tehsil Headquarter) with
other telephone exchanges in the country
through STD system in the 7th plan period.

(c) Does not arise in view of (b) above.

[English)
import of Rubber for Tyres

9367. SHRI PRAKASH V. PATIL: Will the
Minister of INDUSTRY be pleased to state:
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(a) whether the prices of rubber prod-
ucts, particularly motor tyres, have gone up
very high over the last three years con-
tributing to a hike in transportation cost
and finally to the cost of products carried
by road transport;

(b) if so, the rate of increase in each
year and the break up of this amount over
the material cost, cost of production and
the increase in taxes; and

(c) whether Government have consid-
ered the desirability of importing rubber at
a cheaper cost and get tyres made by the
manufacturers at a price: cheaper than the
present price and if so, Governments reac-
tion in this regard?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM): (a) to (c). Net
Dealers Price of tyres and tubes were in-
creased by manufacturers by 8 to 9.5% in
March, 1985, by 5% in April-May 1986, and
7% in July 1987. As tyre prices are only
one of the factors in the over-all cost of
transportation of goods, it is difficult to es-
timate the exact impact of a hike in tyre
prices on cost of transportation. The rates
of specific excise duties on tyres have not
been revised since 1984.

Indigenous rubber production being in-
adequate, the gap between demand and
supply is met through imports. Govem-
ment are operating a Buffer Stocking
Scheme for natural rubber to ensure regu-
lar supply of rubber to user industries at
reasonable prices while simultaneously
safeguarding remunerative retums to the
rubber growers.

Issue of Industrial Licences

9368. SHRI BRAJAMOHAN MOHANTY:
Will the Minister of INDUSTRY be pleased
to state the number of applications for in-
dustrial licences and letters of intent of
public sector, private sector and joint sec-
tor undertakings awaiting clearance of
Union Covernment with details of pro-
posed investments?
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THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM):  As on
26.4.1988, 635 Industrial Licence applica-
tions including 98 received from various
public sector undertakings for grant of let-
ters of intent were at various stages of pro-
cessing. The details of pending applica-
tions including proposed investments are
not divulged till the Govermnment have
taken final decisions thereon.

TV Programme in Honour of Sindhi Kavi
Hundraj Dukhayal

9369. SHRI P. R. KUMARAMAN GALAM:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government are consider-
ing to produce a full length programme to
be telecast on National Network in honour
of Sindhi Kavi Hundraj Dukhayal, a free-
dom fighter and associate of Acharya Vi-
noba Bhave, who has been rendering yeo-
man service to many lost public causes in
Gandhidham and Adipur, Kutch in Gujarat
and elsewhere in the country; and

(b) if so, the details thereof?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI H. K L
BHAGAT): (a) and (b). Yes, Sir. A pro-
gramme with Shri Hundraj Dukhayal under
the series "Kavi Aur Kavita" in the National
Programme of Doordarshan is envisaged.

[Translation]

Schemes for Development of Communi-
cations in Bihar

9370. SHRI RAM BHAGAT PASWAN:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) the schemes for development of
communications in Bihar, particularly in
Samastipur district, accorded approval this
year;
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(b) the number of schemes which are
under consideration;

(c) the number of approved schemes on
which work is in progress; and

(d) the time by which those schemes
are likely.to be completed?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI

VASANT SATHE): (a) to (d).

POSTAL SCHEMES:

89 new post offices are likely to be
opened in Bihar Circle including 4 in
Samastipur District during the cur-
rent year. Subject to ban on cre-
ationffilling up of posts being
granted by Ministry of Finance, these
post offices are likely to be opened
at different stages upto 31.3.89.

TELECOM SCHEMES

The capacity of Telephone Ex-
changes in Bihar Circle is proposed
to be echanced by about 16,000
lines during the current year (1988-
89). There is no expansion pro-
posed in Samastipur City as there is
no waiting list. However there are
proposals to provide 128 port elec-
tronic exchanges (RAXs) at Pator,
Pusa, Rosora and Wani in Samastipur
District during this .year 1988-89
subject to receipt of equipment in
time, which will replace the existing
MAX-IIl exchanges working there.
These four places are proposed to
be connected to Samastipur by bet-
ter and reliable transmission media.
Besides there are several approved
schemes for providing high- grade
transmission media of Optical Fibre,
Digital Microwave and UHF in Bihar
on which the work is in progress.
These schemes are likely to be com-
pleted during the seventh Plan pe-
riod subject to availability of equip-
ments in time.
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[English)
Energisation of Pumpsets in Gujarat

9371. SHRI RANJIT SINGH GAEKWAD:
Will the Minister of ENERGY be pleased to
state:

(a) the number of pumpsets energised
in Gujarat during the last three years and
amount spent thereon, year-wise;

(b) whether Government have sug-
gested to maximise the energisation of
pumpsets and simplifying the formalities in
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view of the urgent necessity to increase
area under irrigation owing to recuming
drought; and

(c) if so, the details of the suggestions
made to respective State Governments and
target fixed, if any, for energisation of
pumpsets in Gujarat?

THE MINISTER OF STATE IN THE D§-
PARTMENT OF POWER IN THE MINISTRY
OF ENERCY (SHRIMATI SUSHILA RO-
HTAGI): (a) The number of pumpsets en-
ergised in Gujarat during the last three
years and amount spent thereon, year-wise
is as under:-- ’

Year Achievement Amount disbursed by REC*

(Rs. in lakhs)
1985-86 25016 1928
1986-87 20643 1711
1987-88 40293 2901
(Provisional)

*Includes funds for village electrifica tion, system improvement programme, etc.

(b) and (c). In view of unprecedented
drought in the country, the State Electricity
Boards and State Govts. were advised to
speed up release of new pumpsets connec-
tions so that entire plan target of 1987-88
for pumpsets was not only completed by
November, 1987 but exceeded by con-
serving materials for pump for meeting the
requirement for Rabi Crops. The State Au-
thorities were also advised to take immedi-
ate steps for replacing damaged transform-
ers so that associated pumpsets could be-
come operational immediately. The Rural
Electrification Corporation also extended
full assistance to the State CElectricity
Boards as required by them. As a result of
these efforts, 40293 pumpsets were ener-
gised in Cujarat against the target of
20,000 during 1987-88.

Development of Non-Conventional

Energy Sources

9372. PROF. RAMKRISHNA MORE:
SHRI BANWARI LAL PUROHIT:

Will the Minister of ENERGY be pleased
o state:

(a) whether to promote the develop-
ment of non-conventional energy sources,
Government have taken any steps or is-
sued any guidelines to the State Govern-
ments; and

(b) if so, the details thereof and what
further steps are contempleted to effec-
tively develop non-conventional energy
sources in the country?

THE MINISTER OF ENERGY AND MIN-
ISTER OF COMMUNICATIONS (SHRI
VASANT SATHE): (a) and (b). The De-
partment of Non-Conventional Energy
Sources have taken steps to intensify re-
search and development, undertake
demonstration projects and support exten-
sion activities in respect of matured tech-
nology through various forms of incentives
and subsidies for extensive utilisation of
non-conventional energy sources such as
bio-gas, bio-mass, solar energy, wird en-
ergy etc. through out the country.

The State Governments/nodal agencies,
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public institutions and non-governmental
organisations have been actively involved
in these programmes, which have become
popular and effective, particularly in rural
areas where they have been taken up.
These programmes are being expanded
throughout the country to the extent the
financial resources made available permit.
Intensification of research and develop-
ment efforts is also underway towards im-
provement in performance of systems and
devices as also the cost effectiveness of
such devices.

Petrochemical Complex at Barauni
9373. DR. G. S. RAJHANS:

SHRI MADHUREE
SINGH:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether a three-member Central
team visited Bihar recently and held dis-
cussions with the officials of Barauni Refin-
ery and State Government for setting up a
Petrochemical complex in the Begusarai-
Barauni area;

. (b) if so, the details of the discussions
held with the officials in this regard; and

(c) the outcome thereof and the steps
Government propose to take for speedy
implementation of the project?

. THE MINISTER OF INDUSTRY (SHRI J.
VVENGAL RAQO): (a) Yes, Sir.

(b) and (c). Discussions were broadly
held on Techno-Economic considerations
such as, demand/supply, feedstock avail-
ability, product pattern, viability, expansion
of refining capacity etc. Decisions on such
projects are nermally taken on various
Techno-Economic considerations,

[Translation)
Allotment of Petrol/Diesel Pumps in
Ajamgarh, U.P.

9374. SHRI RAJ KUMAR RAI:  Will the
Minister of PETROLEUM AND NATURAL
CAS be pleased to state:
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(a) whether applications for setting up
of petrol/diesel pumps at a number of
places in district Ajamgarh of Uttar Pradesh
were invited during 1987;

(b) if so, the reasons for not holding in-
terviews for these places so far; and

(c) the action being taken by Govem-
ment for setting up the said pumps at the
earliest in all these places?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF PETROLEUM AND NATURAL GAS
(SHRI RAFIQUE ALAM): (a) Yes, Sir. Indian
Oil Corporation had invited applications
during 1987 for setting up retail outlet
(petrol/diesel) dealerships at Bilariganj and
Brahmasthan Ki Chungi in district Azam-
garh, U.P.

(b) and (c). The Oil Selection Board
(North) had become inoperative after june
1986 on expiry of the term of its incum-
bents. The Board has since been reconsti-
tuted in May 1987 and the pending cases
are being processed expeditiously.

[English]
Electrification of Villages in Aligarh

9375. SHRI ZULFIQUAR ALl KHAN:
Will the Minister of ENERCY be pleased to
state:

(a) whether there is no electricity in
Bhowapur village of Chandaus Block, dis-
trict Aligarh (U.P.);

(b) if so, th'e reasons therefor; and

(c) the steps being taken by Govern-
ment in this regard?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY
OF ENERCY (SHRIMATI SUSHILA RO-
HTAGI): (a) to (c). According to the Uttar
Pradesh State Electricity Board, the main
village Teekri (Code No. 118) of which
Bhowapur is a hamlet has been electrified
on 31.3.1984.
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[Translation)
Survey for Hectrification of Villages in
Rajasthan

9376. SHRI SHANT!I DHARIWAL: Will
the Minister of ENERGY be pleased to
state:

(a) whether Government have con-
ducted survey of those areas in Rajasthan
where electricity is required;

(b) if so, the names of the areas in Ra-
jasthan identified during this survey where
electrification is possible;

(c) whether most of the villages in Ra-
jasthan have still not been provided with
the facility of electricity; and

(d) if so, the norms prepared by Gov-
emment therefor and the number of vil-
lages in the State proposed to be provided
with electricity during the Seventh Five
Year Plan?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY
OF ENERGY (SHRIMATI SUSHILA RO-
HTAGI): (a) and (b). Survey work is being
conducted regularly for preparing schemes
in the State of Rajasthan Yor electrification
of villages. By and large, areas of all the
Panchayat Samities of 27 districts of Ra-
jasthan have been surveyed.

(c) Out of a total of 34,968 villages in
Rajasthan as per 1981 census, 23016 vil-
lages have been electrified by 31.3.1988
leaving 11,952 villages to be electrified.

(d) Norms for electrification of villages
are decided by the State Electricity Board at
the time of formulating the schemes. For

the Seventh Five Year Plan, the Planning
Commission had fixed a target of 7515 vil-
lages for electrification in the State.

(English]
T.V. Serials

9377. SHRI MANIK REDDY: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

Written Answers 116

(a) the names of TV serials which have
completed 13 episodes on the Doordar-
shan so far;

(b) the names of TV serials out of them
which have been permitted more than 13
episodes;

(c) whether the producers have sought
permission for making more than 13
episodes, but their cases are pending, the
details in each case; and

(d) the criteria for restricting the serials
to 13 episodes only?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI
H.K.L. BHAGAT): (a) and (b). The informa-
tion is given in the statement given below.

(c) No such case is pending.

(d) Normally serials are given approval
for 13 episodes to enable scheduling on a
quarterly basis. However, the number of
episodes depends on the story/treatment.

STATEMENT

Names of TV Serials which have completed
13 episodes on Doordarshan and also
those permitted more than 13 episodes
out of them

1.  Humlog*

2.  Yeh o Hai Zindagi*
3.  Show Theme*

4.  Mashoor Mahal*

5. Idhar Udhar

6. Apradhi Kaun

7. Khandaan®
8. Ados Pados*®
9. Quiz Time
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24,

25.
26.
27.
28.
29.

30.
31.

32.
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Paying Guest*® 38. Dada Dadi ki Kahani
It is a Women's world 39. India Alive
Mr. Ya Mrs. 40. .Chapte Chapte
Barrister Vinod 41.  Ajube
Titliyan 42.  Katha Sagar*
Natkhad Nurad 43.  Satyajit Ray Presents*
Babaji Ka Byscope 44. Pankhon Se Panjo Tak
Bante Bigarte 45. Air Ho.stss
Wah Janab 46. Khari Khari*
Dekho Magar Pyar Se 47. Rag Darbari*
Karamchand* 48. Buniyaad*
Ek Kahani* 49.  Shrikant*
Darpan* 50. Police File Se
Terah Panne 51.  Pratham Pratishruti*
Newsline 52. Adalat*
Apne Aap* 53. Poomima
Jane Alam 54.  Aapu Aur Pappu
Aa Bail Mujhe Maar 55. Char Jamai
Rajni* 56. Nagab
Chhote Badey (Virasat) 57. Amrita
Nukkad*

58. Kabir
Rishte Naate

59. Pradakshina
Baital Pachisi (Vikram Aur Baital)

' 60. °  Zindagi Zindagi

Lena Dena®

61.  Rakshak
Telefun*

62. Sara Jahan Hamara
Khazana*

63. Chhote Babu
Ek Do Teen Char*

64.  Short Stories of Gurudev
Chhoti Badi Baten* " Rabindra Nath Tagore

118
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65.
66.
67.

68.

69.
70.
71.
72.
73.
74.
75.
76.
77.
78.
79.
80.
B1.
82.

83.

84.
85.

86.

87.

3

91.
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Ascharya Dipak
Aur Bhi Hai Rahen*
Kalajal*

Munshi Premchand Ki
Kahaniyan

Ramayan*

Sau Baat Ki Ek Baat
Subah

Shakti

Khoj

Rath Chakra
Contact Quiz*
Apne Paraye

Esi Bahane*
Mathemagic Show
Sinhasan Batisi
Sunil Gavaskar Presents
Zindagi*

Chunati*

Swyam Sidha

Kashmakash*

Nai Dishayen

Kabhi Door Kabhi Paas
That is Cricket

Hum Hindustgni‘

Stri

Malgudi Days*
Manoranjan*
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92.  Bahadur Shah Zafar*
93. Chere

94. Honi Anhoni

*those permitted more than 13 episodes.

Incentives for Modernisation of Indus-
tries

9378. DR. V. VENKATESH: Will the
Minister of INDUSTRY be pleased tq state:

(a) whether Government have taken
any steps to modernise industry in the
country;

(b) whether Government have intro-
duced any incentives in this regard,

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY
(SHRI M. ARUNACHALAM):(a) to (d). The
technology Upgradation Scheme for
modemisation, technology upgradation
and accelerated growth of certain selected
Capital Goods Industries was announced
by the Finance Minister in the Rajya Sabha
on the 13th August,1987. A copy of the
Scheme, indicating the details, is avail